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v-“.\o; ' \ AFFIDAVIT ON BEHALF OF THE DISTRICT MAGISTRATE,

T N‘[Aﬁ‘HURA IN COMPLIANCE OF THE ORDER PASSED BY THE
PHOR
“ Q

UBLE TRIBUNAL DATED 30.09.2024

jf'x;.i'

g Y, ‘--;g.,\'  SHRL LENDRA XophR QINGh aged  about 39 years, S/o  Shri
= gz,leudm J , posted as District Magistrate, Mathura, Uttar Pradesh,

do hereby solemn/{/y affirm and state as under:

,m\?@"’\l\ That 1, Mﬂ(bd? - 5717\17/ , District Magistrate, Mathura, Uttar

\ Pradesh, am fully conversant with the facts of the case and am

‘i Wy e 0 G . :
< . apei s ,(;gmpetent and authorized to swear the present Affidavit.
ggf:' - e ?
\ o o ) &
N g :’s,g;"l?éat the present matter pertains to the illegal felling of 454 trees at
Mo o A . .
1%:‘-@%‘"’ *  Dalmia Farms and nearby area, located on Chhatikara-Vrindavan Road,

Mathura, Uttar Pradesh, within the Taj Trapezium Zone. The aforesaid
| %0( } alleged action is in violation of the Indian Forest Act, 1927 (Amended

< 2000), Taj Trapezium Zone (TTZ) Guidelies, order of Hon’ble Supreme
uey )gze

iourt, in M.C. Mehta vs. Union of India (WP No. 13381/ 1984), placing

strictions on activities affecting environmenta] balance, including tree
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/ cutting, within the TTZ and Violation of Uttar Pradesh Tree Protection
/ Act, 1976, which mandates strict protection of trees, especially in

ecologically sensitive areas such as Vrindavan.

3. That the Hon’ble Tribunal issued directions in the present matter dated

30.09.2024. The directions issued by the Hon’ble Tribunal are as stated

below:

“...5. Having regard to the seriousness of allegations made in
the OA we deem it proper to form a Joint Committee
comprising of (1)the Representative of the Central Pollution
Control Board (CPCB), (2)Regional Office, MoEF & CC,
Lucknow, (3)Principal Chief Conservator of Forests,
Lucknow, (4)District Magistrate, Mathura and (5)Director,
Forest Survey of India. District Magistrate, Mathura will act

as a nodal agency.
6. Joint Committee will carry out the spot inspection,
J{;g@}?ﬁ L \ ascertain the number of trees that have been illegally cut in
»_;3 ’::TET\’& the area concerned and also the persons responsible for the
;,’.7&’ {)’_::Af% “: same. In this exercise, the Director, of Forest Survey of India
g g;. “'f*‘;&‘; " - will also provide satellite images to ascertain the extent of the
N\ . ",:\:ﬂ,.;i"?; illegal felling of trees. The Joint Committee will complete the
ai‘i‘“"‘"gg/ aforesaid exercise within a period of two months and submit

w the report before the Tribunal immediately thereafter...”

g = / l:%/ ,7? )% That in compliance of the order passed by the Hon’ble Tribunal, a
meeting was convened by Nodal agency of the committee DM, Mathura
on 08.11.2024 vide his letter dated 28.10.2024.

{
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The copy of the Joint Committee Report is annexed herewith and

marked as ANNEXURE R1.

5. That t is submitted before the Hon’ble Tribunal that the joint committee
met on 08.11.2024 in collectorate, Mathura to get appraised about the
case. A presentation was made before the committee stating the facts
about the event and the action taken by the authorities. Then the
committee proceeded for the spot inspection. Since Mr Pranay Mishra,
AIGF, RO, MOEF&CC could not visit the spot on 08.11.2024, he
visited the spot on 18.11.2024.

6. That Details as presented before and ascertained by the committee are

as follows:

a) On the night of 18.09.2024/19.09.2024, illegal felling of
large number of trees was done on a private land parcel i.e
Dalamiya baag and nearby it, located on Vrindavan-
Chhatikara road, (Location Google earth image annexure

no. 1A) District- Mathura which caused heavy damage to

‘é454 trees were felled on the location which falls in Taz
Trapezium Zone (TTZ) area (Drone Photos attached as
annexure no. 02). Hon’ble Supreme court vide its order
dated 08.05.2015 in I. A. No. 527 in W.P. 13381/1984 has
prohibited any tree felling in TTZ area without prior

permission of Hon’ble Supreme court (annexure no. 1 B).

b) As mentioned in F.LR. (No. 0413/2024), this act was

executed in planned and deliberate manner after knocking

¢
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high tension electricity line. The illegal act was executed
by large number of people (Approx. more than 100
persons) with the help of many JCBs/Poclain machines,
power Saw machines etc. within short span of time taking
advantage of rains and darkness due to interrupted

electricity supply.

7. That in light of the facts and details of the event, the following action
was taken:

a) a. As soon as information was received, Forest officers
including the then divisional director, SF, Mathura/Agra
inspected the area on 19.09.2024. In the evening of
19.09.2024, an F.LR. (No. 0413/2024) was lodged against
06 named and other unnamed individuals in relevant
sections of Uttar Pradesh Tree Protection Act, 1976 and
Indian Forest Act, 1927 and for violation of orders of
Hon’ble Supreme court in Police Station, Jaint by forest
department based on the counting done till that time(298

trees, it was mentioned in F.LR. that count was still going

on and complete count will be intimated at the earliest).

Later on, the count was completed by late night as 454

l Q‘/ //(7 trees and SHO, Thana Jaint was intimated. The fact was
: included in the police investigation and court proceedings.

%L’ / / 2 / /i Subsequently relevant section of wild life protection act
1972 were also included. Later on, relevant Sections of

C/[ BNS and Damage to Public Property Act have also been

added during investigation. (Annexure n0.02A, 02B, 02 @)

¢
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Departmental cases (H2 cases) of Forest Department were
also issued in Matura range for felling of trees and thus
violating order of Hon’ble Supreme court and provisions
of U.P. Tree Protection Act (Range case no.
10/Mathura/2024-25) and provisions of Indian Forest Act
(Range case no.11/Mathura/2024-25) on 19.09.2024. For
destroying Wildlife and Habitat, Range case
12/Mathura/2024-25 dated 20.09.2024 was issued against
the same accused as that in F.I.LR. (Annexure no. 03 A, 03

B, 03 C).

A 5-member team was constituted by forest department to
collect intelligence, which collected intelligence through
CCTV cameras and other sources and a report was sent to
police identifying few persons as suspected accused.
Consequently, through police investigation, 42 persons
have been arrested and 03 JCBs and one Thar jeep have
been seized by police (As per report dated 07.11.2024 of
SP, city). Police has been requested to hand over seized
vehicles so that proceedings for confiscation of the same
can be initiated under sec 52 (A) of Indian Forest act. After
getting the possession of the seized vehicles, confiscation
proceeding has been initiated under section 52 (A) of
Indian Forest Act, 1927.(Annexure no. 04 A, 04 B, 04 C,
04 D, 04 E).

d) The timber of trees fallen in Protected Forest has been

seized and put in nearby forest department campus viz,

Mayur Sarankshan Kendra, Vrindavan. Rest of the fallen

v
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trees are on the Spot. Teams are deployed for their safety

and information boards have been erected at the place.

€) MVDA has been requested to take harshest punitive action
against the accused including declaring the spot (land
parcel) as green area and seal the area and not to approve
any map for construction. Chairperson TTZA/
Commissioner, Agra has instructed MVDA not to allow

any construction on the spot. (Annexure no. 05 A, 05 B)

f) DM, Mathura has instructed RO, PCB to take harshest

fz: punitive action under Environment Protection Act, 1986.

Further action in this behalf will be taken by RO, PCB.
(Annexure no. 06 A, 06 B)

g). The spot was inspected on 19.09.2024 itself by the then

.,divisional director, Social Forestry, Mathura/ Agra. Later

on, inspections were carried out by divisional director, SF,

Mathura, APCCF, Agra zone, CF, Agra circle and forest

department enquiry committee and instructions were

: _ /
7’\7 L’f / )2 /{Zj issued for harshest action.

h) Police has beer requested to take harshest action according
to duties and authority enshrined under sec 50 of wildlife
protection act, 1972, sec 66, 66 (A) of Indian Forest act,
1927 and sec 13, 16 of Tree Protection act, 1976. All
stakeholder department officials as described in sec 13 of

U.P. Tree Protection Act, 1976 have been instructed to

r

— =
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carry out their duty to prevent illegal tree felling on private

land.(Annexure no. 07A, 07 B)

Chairperson, TTZA has instructed for plantation of 10
times saplings vis-a-vis fallen trees at the cost of accused
on the same or nearby spots. Accordingly, DM, Mathura
has instructed the owners of the land parcel to plant 10
times saplings and report compliance. (Annexure no. 05 B,
08)

Mathura Vrindavan Nagar Nigam has lodged an F.LR.
(0428/2024) for damaging its property/Lights. Electricity
department has also lodged an F.1.R (0415/2024) for
damaging its electricity line. Further action is being taken

by police. (Annexure no. 09 A, 9 B)

k) Mathura Vrindavan Development Authority has lodged an

F.IR. (0417/2024) for damaging its property/Green belt

% Protection Grill. Further action is being taken by police.

(Annexure no. 10)

Police has arrested 42 Persons and seized 03 JCBs and one
Thar Jeep. Further investigation and action is going on.

(Annexure no. 04 B)

m) Effective advocacy is being done by the department in

Hon'ble ACIM and Hon’ble DJ courts. Consequently, bail
has been rejected of the 42 accused by Hon’ble ACIM
court. In Criminal Misc. WP no. 19146/20224 filed in

v
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Hon’ble High court of Allahabad regarding F.LR. no.
0413/2024, the respondents have been restrained from
arresting the petitioners (Mr. Narayan Prasad Dalmiya and
07 others) vide its order dated 24.10.2024 till next date of
hearing or filing of submission of police report w/s 173(2)
Cr.P.C., whichever is earlier subject to cooperation in

ongoing investigation. (Annexure no. 114, 11B)

8. That a spot inspection was conducted by the committee on 08.11.2024
(Google earth image attached as annexure no. 01 A). Shri Pranay
Mishra, AIGF inspected the site on 18.11.2024. The report of FSI,
Dehradun including satellite imagery, their analysis and complete

enumeration of fallen trees is annexed as annexure no. 12.

9. That on the basis of the evidences and activities such as documents of
the case and the investigation, spot inspection by the Committee on

0 :i_l.2024, and the FSI satellite imagery, the analysis made by the

* q? ‘xa) As per mandate, the joint committee did spot inspection
. " 3 (photos of inspection of committee attached as Annexure

" no. 13), and scrutinized the documents produced as above
to ascertain the extent of tree felling and persons

responsible for the same. Analysis report of FSI is also

attached as annexure no. 12.

/ 72/?/‘7 b) Spot inspection and FSI report indicated that trec felling

has happened in the area to the extent of 454 trees. 422

trees have been fallen in private area and 32 trees have

¢

2l
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been fallen in Protected Forest area (Enumeration list
attached as annexure 1 in FSI report). Heavy machinery

has been used to fell the trees as evident from analysis in

FSI report.

c) conclusion of the FSI report contains following
observations:-

a. Pre-event satellite imagery dated 26 June 2022
shows erect trees. Post-event satellite imagery dated
28 October 2024 shows toppled trees. Thus, felling
of trees originally standing on the site is established.

b. Tracks marks of heavy equipment is observed in
post- event satellite imagery dated 28.10.2024 near
the felled trees.

c. During the site visit, it was found that 454 trees have
been felled, including biodiversity- supporting
species such as peepal, jamun, ber, neem, and
amrood. Enumeration list of felled trees is presents
in Annexure-1 (of the FSI Report).

d. Felling of tress was found both on private, and in

protected forest land.

d) 42 persons responsible for tree felling have been arrested
and further investigation is going on. Hon’ble ACJM has
rejected the bail application of all the accused. Later on, 31
of the accused were granted bail by Hon’ble District Judge
Court. Due punitive actions have been taken by various

agencies under various acts applicable and further

investigation is going on.

¢
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10.That on the basis of spot inspection, satellite imagery and analysis of
the documents/ evidences referred above, the present report of Joint

Committee is humbly submitted before the Hon’ble Tribunal.

11.Hence, the present affidavit is being filed for the kind consideration and

perusal of this Hon’ble Tribunal.

12. I state that everything stated above has been stated by me in my official

capacity on and derived from the official records and I state that nothing

material has been concealed therefrom.

DEPONENT
VERIFICATION

Verified at e bora, on this 2Y day of December, 2024, that the
contents of the\above affidavit from paragraphs 1 to 12 are believed to be
/ %4 / true and correct to the best of my knowledge and belief. No part of it is

K—,,false{and nothing material has been concealed therefrom.

DEPONENT
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81_ ANNEXURE R1
Report of the Joint Committee

(A) Background
Hon'ble National Green Tribunal has issued order dated 30.09.2024

in OA no. 1191/2024 (Narendra Kumar Goswami Vs State of Uttar Pradesh
& Others) filed by the petitioner Mr Narendra Kumar Goswami. The
effective part of the order is as under-

“..5. Having regard to the seriousness of allegations made in the OA we

deem it proper to form a Joint Committee comprising of (1) the

Representative of the Central Pollution Control Board (CPCB), (2)Regional

Office, MoEF & CC, Lucknow, (3)Principal Chief Conservator of Forests,

Lucknow, (4)District Magistrate, Mathura and (5)Director, Forest Survey of
India. District Magistrate, Mathura will act as a nodal agency.

6. Joint Committee will carry out the spot inspection, ascertain the number
of trees that have been illegally cut in the area concerned and also the
persons responsible for the same. In this exercise, the Director, of Forest
Survey of India will also provide satellite images to ascertain the extent of
the illegal felling of trees. The Joint Committee will complete the aforesaid
exercise within a period of two months and submit the report before the
Tribunal immediately thereafter.

7. List on 22.01.2025..."

For compliance of the order, a meeting was convened by Nodal agency of
the committee DM, Mathura on 08.11.2024 vide his letter no. 1852/33-1
dated 28.10.2024. Following members participated in the meeting:-
1. Mr. Ankur Tiwari, Scientist-E/ in charge, Project Office, Agra
: Representative of CPCB/ Member
¥ 4 Dr Anil Kumar Patel, CF, Agra Circle, Agra
: Representative of PCCF/Member
3: Mr Pranay Mishra, AIGF (Central)
: Representative of RO, MoEF&CC/Member (Through VC)
4. Mr Nagaraja SV, Assistant Director
:Representative of Director, FSI/Member
5 Mr Shailendra Kumar Singh: DM, Mathura/Member (Nodal)

{
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Also, various officers of the district viz. SSP, Mathura, Municipal
Commissioner, Nagar Nigam, Mathura-Vrindavan, VC, MVDA, Divisional
Director, Social Forestry division, Executive Engineer, Hydal (Rural), RO
PCB, SDM, Mathura etc. were present to assist the committee.

(B) Proceedings of the committee

As stated above, the joint committee met on 08.11.2024 in collectorate,
Mathura to get appraised about the case. A presentation was made before
the committee stating the facts about the event and the action taken by
the authorities. Then the committee proceeded for the spot inspection.
Since Mr Pranay Mishra, AIGF, RO, MOEF&CC could not visit the spot On
08.11.2024, he visited the spot on 18.11.2024. Details as presented before
and ascertained by the committee are as follows:-

(1) Detail of the Event:

a. In the night of 18.09.2024/19.09.2024, illegal felling of large
number of trees was done on a private land parcel i.e Dalamiya
baag and nearby it, located on Vrindavan-Chhatikara road,
(Location Google earth image annexure no. 1 A) District- Mathura
which caused heavy damage to environment and also led to
destruction of habitat. Total 454 trees were felled on the location
which falls in Taz Trapezium Zone (TTZ) area (Drone Photos
attached as annexure no. 02). Hon'ble Supreme court vide its
order dated 08.05.2015 in I. A. no. 527 in W.P. 13381/1984 has
prohibited any tree felling in TTZ area without prior permission of
Hon'ble Supreme court (annexure no. 1 B).

b. As mentioned in F.L.R. (No. 0413/2024), this act was executed in
planned and deliberate manner after knocking high tension
electricity line. The illegal act was executed by large number of
people (Approx. more than 100 persons) with the help of many
JCBs/Poclain machines, power Saw machines etc. within short
span of time taking advantage of rains and darkness due to

interrupted electricity supply.

(1) Action taken
a. As soon as information was received, Forest officers including the

then divisional director, SF, Mathura/Agra inspected the area on
19.09.2024. In the evening of 19.09.2024, an F.LR. (No.

A
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0413/2024) was lodged against 06 named and other unnamed

individuals in relevant sections of Uttar Pradesh Tree Protection

Act, 1976 and Indian Forest Act, 1927 and for violation of orders

of Hon’ble Supreme court in Police Station, Jaint by forest

department based on the counting done till that time(298 trees,

It was mentioned in F.I.R. that count was still going on and

complete count will be intimated at the earliest). Later on, the

count was completed by late night as 454 trees and SHO, Thana

Jaint was intimated. The fact was included in the police

investigation and court proceedings. Subsequently relevant

section of wild life protection act 1972 were also included. Later
on, relevant Sections of BNS (BhartiyaNyaySmhita) and Damage

to Public Property Act have also been added during investigation.
(Annexure no. 02 A, 02 B, 02 C)

. Departmental cases (H2 cases) of Forest Department were also
issued in Matura range for felling of trees and thus violating
order of Hon'ble Supreme court and provisions of U.P. Tree
Protection Act (Range case no. 10/Mathura/2024-25) and
provisions of Indian Forest Act (Range case no.
11/Mathura/2024-25) on 19.09.2024. For destroying Wildlife
and Habitat, Range case 12/Mathura/2024-25 dated 20.09.2024
was issued against the same accused as that in F.I.R. (Annexure
no.03 A, 038,03C)

. A 5 member team was constituted by forest department to
collect intelligence which collected intelligence through CCTV
cameras and other sources and a report was sent to police
identifying few persons as suspected accused. Consequently and
through police investigation, 42 persons have been arrested and
03 JCBs and one Thar jeep have been seized by police (As per
report dated 07.11.2024 of SP, city). Police has been requested to
hand over seized vehicles so that proceedings for confiscation of
the same can be initiated under sec 52 (A) of Indian Forest act.
After getting the possession of the seized vehicles, confiscation
proceeding has been initiated under section 52 (A) of Indian
Forest Act, 1927.(Annexure no. 04 A, 04 B,04 C, 04 D, D4 E)

. The timber of trees fallen in Protected Forest has been seized
and put in nearby forest department campus viz. Mayur

{
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Sarankshan Kendra, Vrindavan. Rest of the fallen trees are on the
SPot. Teams are deployed for their safety and information boards
have been erected at the place.

- MVDA has been requested to take harshest punitive action
against the accused including declaring the spot (land parcel) as
green area and seal the area and not to approve any map for
construction. Chairperson TTZA/ Commissioner, Agra has
instructed MVDA not to allow any construction on the spot.

(Annexure no. 05 A, 05 B)

DM, Mathura has instructed RO, PCB to take harshest punitive
action under Environment Protection Act, 1986. Further action in
this behalf will be taken by RO, PCB. (Annexure no. 06 A, 06 B)

. The spot was inspected on 19.09.2024 itself by the then
divisional director, Social Forestry, Mathura/ Agra. Later on,
inspections were carried out by divisional director, SF, Mathura,
APCCF, Agra zone, CF, Agra circle and forest department enquiery
committee and instructions were issued for harshest action.

. Police has been requested to take harshest action according to
duties and authority enshrined under sec 50 of wildlife protection
act, 1972, sec 66, 66 (A) of Indian Forest act, 1927 and sec 13, 16
of Tree Protection act, 1976. All stakeholder department officials
as described in sec 13 of U.P. Tree Protection Act, 1976 have
been instructed to carry out their duty to prevent illegal tree
felling on private land.(Annexure no. 07A, 07 B)

Chairperson, TTZA has instructed for plantation of 10 times
saplings vis-a-vis fallen trees at the cost of accused on the same
or nearby spots. Accordingly, DM, Mathura has instructed the
owners of the land parcel to plant 10 times saplings and report
compliance. (Annexure no. 05 B, 08)

Mathura Vrindavan WNagar Nigam has lodged an F.LR.
(0428/2024) for damaging its property/Lights. Electricity
department has also lodged an F.I.R (0415/2024) for damaging its
electricity line. Further action is being taken by police. (Annexure
no.09 A, 9 B)

. Mathura Vrindavan Development Authority has lodged an F.IL.R.
(0417/2024) for damaging its property/Green belt Protection
Grill. Further action is being taken by police. (Annexure no. 10)

{
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Poli
ce has arrested 43 persons and seized 03 JCBs and one Thar

eep. . B
Laeg) Further Investigation and action is going on. (Annexure no.

m. Effective advocacy is being done by the department in Hon’ble
ACM and Hon'ble DJ courts. Consequently, bail has been
rejected of the 42 accused by Hon'ble ACIM court. In Criminal
Misc. WP no. 19146/20224 filed in Hon’ble High court of
Allahabad regarding F.l.R. no. 0413/2024, the respondents have
been restrained from arresting the petitioners (Mr. Narayan
Prasad Dalmiya and 07 others) vide its order dated 24.10.2024 till
next date of hearing or filing of submission of police report u/s
173(2) Cr.P.C., whichever is earlier subject to cooperation in
ongoing investigation. (Annexure no. 11A, 11B)

(1) Spot inspection

a. Spot inspection was done by the committee on 08.11.2024 (Google
earth image attached as annexure no. 01 A). Shri Pranay Mishra,
AIGF inspected the site on 18.11.2024 as he could not attend
meeting physically on 08.11.2024.

b. The report of FSI, Dehradun including satellite imagery, their
analysis and complete enumeration of fallen trees is annexed as
annexure no. 12,

(C) Analysis:
The committee analysed the incidence based on following evidences and
activities:
a. Documents of the case and updated status of investigation as
enumerated in the report above
b. Spotinspection of the committee on date 08.11.2024.
c. FSlalso analysed the incidence through satellite imagery.

(i) As per mandate, the joint committee did spot inspection (Photos of
inspection of committee attached as Annexure no. 13), and scrutinized
the documents produced as above to ascertain the extent of tree felling
and persons responsible for the same. Analysis report of FSI is also
attached as annexure no. 12.

/
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Inspection and FS| report indicated that tree felling has

happened in the area to the extent of 454 trees. 422 trees have been
fallen in private area and 32 trees have been fallen in Protected Forest
area (Enumeration list attached as annexure 1 in FSI report). Heavy
machinery has been used to fell the trees as evident from analysis in FSI

report.

(iii) The conclusion of the FS| report contains following observations:-

a. Pre-event satellite imagery dated 26 June 2022 shows erect
trees. Post-event satellite imagery dated 28 October 2024
shows toppled trees. Thus, felling of trees originally standing on
the site is established.

b. Track marks of heavy equipment are observed in post-event
satellite imagery dated 28 October 2024 near the felled trees.

¢. During the site visit, it was found that 454 trees have been
felled, including biodiversity-supporting species such as peepal,
jamun, ber, neem, and amrood. Enumeration list of felled trees
is presented in Annexure-1. (of the FSI Report)

d. Felling of trees was found both on private land, and in
protected forest land.

(iv) 42 persons responsible for tree felling have been arrested and
further investigation is going on. Hon’ble ACIM court has rejected the
bail application of all accused. Later on, 31 of the accused were granted
bail by Hon’ble District Judge court. Due punitive actions have been

taken by various agencies under various acts applicable and further

investigation is going on.

(D) Conclusion

Hence, on the basis of spot inspection, satellite imagery and analysis
of the documents/evidences referred above, the conclusion of the

joint committee is as follows:-

i)

i)

The illegal tree felling to the extent of 454 trees (422 trees in
Private area of Dalamiya Baag and 32 trees in nearby
Roadside strip/P.F) is established.

42 persons responsible for illegal felling have been arrested
and their bail application has been rejected. Later on, 31 of
the accused were granted bail by Hon’ble District Judge
court. The investigation in the matter is going on and further
action will be taken as per investigation.

{



87

v) 5::;::::2/:5 :a(::ttions h’ave b?en ta.ken by‘ various agencies

s applicable including issuing Forest offence

cases/ H2 cases by forest department and lodging of F.1.R.5

by forest department, MVDA, Electricity department and
Nagar Nigam. Further investigation is going on.

v) Such large scale felling may adversely affect the quality of air
in vicinity.

vi) The criminal act of illegal felling appears to be deliberate.
The motive of the crime seems economic gain by using the
land for construction of colony hence further harsh punitive
measures causing financial loss to accused may lower the risk
of repetition of such crime. The spot is located in highly
religious place of Vrindavan visited by millions of pilgrims.
Declaration of the spot as Green area/ Belt may be an
effective deterrent against such crimes.

Enclosures: As referred in the report

Dr Anil KumagPatel, CF, Pranay 'ishra, AIGF

W
E/ in charge, Project Agra (Representative of (Central)
Office, Agra PCCF) (Representative of RO,
(Representative of CPCB) /Member MoEF&CC)/Member

/ Member

Shailendra Kumar Singh,
District Magistrate,
Mathura / Member

(Nodal)



88 Annexure No. 2
Photographs of the site in question on 19.09.2024
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ANNEXURE-1A

Untitled Map o] _ Faedl o g Legend

(7 Feature 1

Write a description for your map.
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ANNEXURE-1B

ITEM NO.301 COURT NO.2 SECTION PIL

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

I.A. No. 460,470,478-481,486,487,517-518,527,528-530,532,533-534

in

Writ Petition(s) (Civil) No(s). 13381/1984

M.C. MEHTA Petitioner (s)
VERSUS

UNION OF INDIA & ORS. Respondent (s)
(for directions, permission to file rejoinder affidavit and
exemption from filing O.T. and seeking permission for
cutting/felling of trees and office report)
Date: 08/05/2015 These matters were called on for hearing today.
CORAM :

HON'BLE MR. JUSTICE T.S. THAKUR

HON'BLE MR. JUSTICE C. NAGAPPAN

For Petitioner (s) Mr. M.C.Mehta, petitioner-in-person

For Respondent(s)

(C.E.C.) Mr. Annam D. N. Rao,Adv.
Mr. Sudipto Sircar,Adv.
Ms. Vaishali R. ,Adv.
Mr. Annam Venkatesh,Adv.
Ms. Neelam Jain, Adv.
(C.P.C.B) Mr. Vijay Panjwani, Adv.
Ms. Madhur Panjwani, Adv.
Ms. Madhvi Diwan,Adv.
Ms. Sunita Sharma,Adv.
Mr. W.A. Qadri, Adv.
Mr. D.S. Mahara,Adv.
(MOEF) Mr. Maninder Singh,ASG
b . o Ms. Kiran Bhardwaj,Adv.
St Mr. R. Balasubramanian,Adv.
Resson =1 Mr. S.A. Haseeb,Adv.

Mrs. Vimla Sinha,Adv.
Mr. S.N. Terdal , Adv.
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(CBI) Rajiv Nanda,Adv.
Sanjiv Das, Adv.
Wasim Qadri , Adv.
Shailnder Saini, Adv.
B.V. Balaramdas, Adv.
Pranav Kumar, Adv.

RERRER

St. of U.P. Vijay Bahadur Singh,A.G.,U.P.
Gaurav Bhatia,AAG,U.P.

Ravi Prakash Mehrotra, Adv.
Abhishek Chaudhary,Adv.
Gaurav Srivastava,Adv.
(U.P.P.C.B) Pradeep Misra,Adv.
T. Mahipal, Adv.
Surat Singh,Adv.

M.C. Dhingra,Adv.
Piyush Kant Roy,Adv.

S. Wasim A.Qadri, Adv.
Zaid Ali,Adv.
Saurabh Chopra,Adv.

KER R FRF KERES

g

L.R. Singh,Adv.
S. Guru Krishna Kumar,Sr.Adv.

Mr. M.P. Shorawala,Adv.
Ms. Shruti Sen,Adv.

UPON hearing the counsel the Court made the following
ORDER

I.A. No. 460:

An additional affidavit has been filed by the
Conservator of Forests, Agra, State of U.P. pursuant to our order
dated 9.03.2015. The affidavit explains the position in regard to
the three queries that we had formulated in the said order. We
have been taken through the contents of the affidavit by the
learned Advocate General for the State of U.P. who submits that

the State has no matter belatedly, taken effective steps for
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identifying a total extent of 860.82 hectares of land for purposes
of compensatory afforestation. This land has been according to
the learned Advocate General identified in six districts namely
Agra, Mathura, Firozabad, Hathrath, Kasganj and Aligarh in the
State of U.P.. He has by reference to Annexure A 4 of the
affidavit submitted that not only does the State plan to use the
land identified in the said districts for compensatory
afforestation but even to provide for its fencing and watering of
the area to prevent plant mortality. It is submitted that the
State Government has for the present set part a sum of Rs.
20,00,00,000/- (Rupees Twenty Crores only) for the purpose of
compensatory afforestation plan which will spread over a period of
two years i.e. 2015-2016 and 2016-2017. He urged that by the end
of 31.08.2015 the State Government is committed to plant a
minimum of 6 lakhs saplings in the area identified in Annexure 4
of the affidavit.

On behalf of the respondents it was submitted by Mr.
A.D.N.Rao, learned counsel appearing for the CEC that further
progress on the proposed afforestation projects set out in the
affidavit in the documents enclosed therewith should be properly
monitored and that a direction could be issued to the Chief
Secretary, State of U.P. to submit quarterly progress reports. It
was further submitted that the Regional Office, MOEF Lucknow could
also be directed to associate with and monitor the progress made

in the implementation of the proposed project.
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Mr. Mehta, petitioner in person submitted that the
identification of the land set out in Annexure A-4 itself is a
matter that needs to be verified as there is nothing apart from
the particulars given in the said Annexure to suggest that the
land mentioned therein is actually available with the State
Government for purposes of plantation.

We do not for the present see any reason to disbelieve the
affidavit filed on behalf of the State Government that it has a
comprehensive plan for carrying out the afforestation work in the
districts mentioned earlier. We also see no reason to disbelieve
the statement made at the Bar by learned Advocate General that by
the end of August, 2015 at least 6 lakhs saplings shall be planted
in the districts identified for the purpose. This would include
proper identification of the area for such afforestation and
irrigation and watering arrangements for the trees to prevent
mortality. Even so we see no reason why the Secretary to
Government of U.P., Department of Forest should not be asked to
submit a progress report every three months as to the progress
achieved in the implementation of the afforestation program set
out in the affidavit. In addition we direct the Additional/
Principal Chief Conservator Forest (Central), Regional Office,
MoEF, CC, Lucknow shall be free to associate himself with the
process of afforestation and monitor the steps taken and to submit
a report as to the progress made to this Court every quarter.

We may also at this stage mention that according to the road
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map provided by the State Government in the affidavit, the
Government proposes to encourage public participation in the
on-going afforestation project. Learned Advocate General was not
averse to associating school children from schools in the vicinity
of the areas identified for afforestation and other governmental
and non-governmental organisations operating in that area. He was
also not averse to associating at some level the State Legal
Services Authorities for the purpose of encouraging afforestation
work and also to keep an eye on the progress made in that
direction. We hope and trust that the State Government will take
suitable steps in that direction and also submit an affidavit by
the next date as to the measures adopted to encourage
participation of the local residents of the area including school
children with the on-going afforestation effort.
Post for further directions on 14.09.2015.

I.A. No. 528-530:

Heard.

Application for impleadment is allowed.

CEC has recommended grant of permission for cutting
of 517 trees in connection with the expansion of 50-independent
parachute Brigade,Government of India, Ministry of Defence. The
permission could be subject to the following conditions:

I. Compensatory planting of 5320 plants will
be undertaken
IT. A detailed scheme for Compenatory

Plating will be prepared and filed before this
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Hon'ble Court within four weeks and which will inter
alia include the details of the area where planting
will be done, species that will be planted, the
period of planting, details for maintenance works
including provision for watering, watch and ward and
casuality replacement and monitoring mechanism

III. The U.P.Forest Department will provide
necessary technical inputs to the Applicant in

preparing and implementing the scheme.

Having heard learned counsel for the parties, we are
inclined to permit felling of 517 trees subject to the conditions
stipulated by the CEC and extracted hereinabove. Needless to say
that the applicant shall plant 10 times the number of trees
within the precints/campus area of the project in question.
Needful shall be done by the next date of hearing and a report

submitted to this Court by Mr. S.W.A.Qadri, Adv. on affidavit.

IA 527
Heard.
CEC has recommended grant of permission for felling of
444 tress in connection with modernisation of COD Agra. The
recommendation is however subject to certain conditions which read
as under:

1) for 2,194 trees earlier felled compensatory
planting of ten time i.e.21,940 plants and penal
compensatory plaint of 20 times i.e. 43,880 plants
will be undertaken by the Applicant.

II) for 444 trees sought to be felled compensatory
planting of ten times i.e. 4440 plants will be
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undertaken by the Applicant.

III) A detailed scheme for compensatory planting
and Penal compensatory planting will be prepared and
filed before this Hon'ble Court and which will inter
alia include details of the area identified for plaint
within the TTZ, species that will be planted, period
of planting, provision for maintenance including for
watering, watch and ward and casuality replacement and
monitoring mechanism. In case adequate area for the
compensatory planting and penal compensatory planting
is not found to be available within COD, Agra then in
that case the Applicant may undertake plantation in
other identified areas within TTZ.

iv) the felling of 444 trees will be undertaken

only after the compensatory planting and penal
compensatory planting for 2,194 trees felled earlier
is undertaken;
(v) The Additional Principal Chief Conservator of
Forests (Central) Regional Office, MEF, Lucknow will
be responsible to monitor the implementation of the
compensatory planting and penal compensatory planting
scheme. The U.P. Forest Department will provide
necessary technical input to the Applicant, COD Agra
in preparing and implementing the scheme;

VI) the Chairman, TTZ Authority (Divisional
Commissioner, Agra is the ex-officiai Chairman) will
taken effective steps to ensure that no felling of
trees within the areas falling in TTZ takes place
without first obtaining permission of this Hon'ble

Court.

We accordingly allow the application subject to the
above conditions being complied with. Mr. R.Balasubramanian, Adv.

submits that the afforestation campaign for planting of 60,000
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tress towards compensatory afforestation shall be wundertaken in
right earnest. Mr. R.Balasubramanian shall ensure that a report
regarding compliance with this condition is submitted by him
within a period of six weeks from today.

I.A. No. 533:

CEC to examine the prayer made in this application and

make its recommendations within two months.

(Shashi Sareen) (Veena Khera)
Court Master Court Master
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ANNEXURE-2 A

N.C.R.B (TH.dY.3me &)

I.I.F.-l (Tehtepa ST wTH -l)

FIRST INFORMATION REPORT
(Under Section 173 B.N.S.S)
Yo g1 i
(& 173 ff U7 U9 TE & dga)

1. District/Unit (Re1/z@18): AT
P.S. (IT): S Year (@t): 2024
FIR No.(v.9.fX. §.): 0413
Date &Time of FIR(W.g.FX. &t featwm/aua): 19/09/2024 21:31

2. S.No. Acts (3rfai=zm) Sections (&ITXT(T))
(..)
1 AR a4 A=, 1927 29
2  9rd e afefam, 1927 33
3  YRdrad afafam, 1927 41
4  ARAT g9 afafRgw, 1927 42
5  9RA aq aAfem, 1927 51

3.(a) Occurrence of offence (3MaxTer &Y TEAT) :

1. Day TEaR Date From 19/09/2024 Date To  19/09/2024
(f&=): (faim @ ): (feeis a@ ):
Time Period  UgX 3 Time From 08:00&& TimeTo  08:00

(FwT ratd): (T 7 ): (TaT as): =
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N.C.R.B (TH.dY.3me &)
I.L.F.-l (Thigre STTa hrH -1)
(b)Information received at P.S. (IT9T SIgT YAAT UTH :@'i b+
Date 19/09/2024 Time (¥97):21:12 &
(f&ia ):

(c) General Diary Reference (Qsi=H=IT dsf ):

Entry No. 047 Date & Time 19/09/2024 21:12 g
(wfaf® €.): (Tt 3R gua):

4. Type of Information (g3 &7 UHR): fefad
5.Place of Occurrence (Jc-T1Ede):

Direction and distance from P.S. Beat No.
1. (a) (1T & I 3R fea): gd, 2 Tt (e E.):
(b) Address T T&aT 107/242/43, 31T, BETHT
(g<):

(c) In case, outside the limit of this Police Station, then

(Tfe am=T a1 & arge g av):
Name of P.S. District(State)
(ATAT ST ATH): (SreT (T1=3)):
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N.C.R.B (TH.dY.3me &)
I.L.F.-l (Thigre STTa hrH -1)
6.Complainant / Informant (T&Tad®dt/ga=adt ):
(a) Name (ATH): &t 3rqer fdema
(b) Father's Name (Tt &7 71H) : TREATHAIEE e

(c) Date/Year of Birth (S0 fafer / at ): 1985
(d) Nationality (TT81ad1): wa
(e) UID No. (Zamsst €.):
(f) Passport No.(qT89uId §.):
Date of Issue (SIT{ XA $Hi fafd):
Place of Issue (STl T &T TATH ):

(9) Id details (Ration Card,Voter ID Card,Passport,UID No.,Driving License,
PAN)
S.No.(.9.) Id Type (4gdT< UF &I YHT) :Id Number (Ug=T+ &)
1
(h) Address (Udr):
S.No. | Address Type Address (UdT)
(sh.9.) |(UCT T UhR)
1 | ada gar &I I DRI ALY, S, HY, I US4, 9’

2 | Tyt uan &AIT T T AYL & A, AT, I US4, HRA

(i) Occupation (STa4T):
(j)Phone number (T9TY ¥.):

Mobile (MiaTse €.): 91-8081570309
7.Details of known/suspected/unknown accused with full particulars

(T / Sierer 1 3T Wy 1 QR forawur |fgd aufa):
Accused More Than (3Td MY Us & 3rfera gi df @&m):
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N.C.R.B (TH.dY.3me &)

I.L.F.-l (Thigre STTa hrH -1)

S.No. Name (4TH) Alias (3T-TH) Relative's Name Present Address
(.9.) (frede &1 A1)  (adaT= uar)
1 oo Aee ' 1.10/4 mmm’n:f;;nﬁ |
ST STHETYR, BIeTehTaT
2 |ARTE e T T AT 1.10/4mmafr§§a‘1§fum:ﬁ
ST e TR T,
3 |diere pAR o &t AT 1-19’4"""""""‘?‘“““’%‘?
g”ﬂzﬁ" m EIHEE[ yhlcdanldl <hieichidl
f UelT g9, ut e &irer, YR
4 |t rEuT 1. 14 #ie I Plerra
EIThT leTehTelT & Eur gl JmT
o g .
5 ' HrAH: T |1. 14 .
AR TR PIGTERTAT SI&0T gl T
ufser ST, 9Rd
6 |T& HUT qUIH 1. FreTe S, AT IR 9L,
BIAT Bl HId
Aifeis |
7 |3 ATl o 1. 3T S, AR, IR e,
farest HI
8 |SHHIdl T ATfetd 1. AT 3, 7T, IR e,
HId
9 |Uipla & 1. AT I, AT, IR U,
Aifeies HIRd
10 |gfae® 1. 3T [ Sief, YT, I LT,

HRT

8.Reasons for delay in reporting by the complainant/informant
(Frepraasal / gaamsal giRT Ui 3 @ S Ha- & HR):

9.Particulars of properties of interest (S§af=aid gFufa 1 farerum):

Property Type Description Value

S.No.
(sp.9.)

Property
Category
(gufa goft)

(gFut &1 ghR) | (feremom)

(In Rs/-)
(=T (% H))
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N.C.R.B (T=.dt.3me.d)
I.I.F.-l (Tehtepd e whTH -l)

10.Total value of property (In Rs/-)-8¥uft &1 Het oI (%

11.Inquest Report / U.D. case No., if any (qcg adtgn karé / g. &Y. g 4., g
Bl gl ):

S.No. UIDB Number

12.First Information contents (YIH AT d2T ):

el TGUR Tgret ATCT HAT A JHINEAY AT ST SiedT HYXT gl AT feATdh
19/9/2024 & & & yreT: sﬁg@aﬁaqammgé%aﬁmq—aawﬁ
TR STATRYT AT URER el 0 107 & 242 T 243 T 244 T 246 T 243 T
248 T 249 9 253 I 254 T 255,256 H @I 300 g @S A9 e ,UIud o
3= YA & UST Y ATTRAT U fles & gy .91 #shie uter o | mifder
AsfH  dnS! AU Dl AR e AT AT g, o1 Aerd g1 A &A1 HHand
SRS R T8g Tl o &I €T g i Hish U Uge 3R hrRiaTg!
&1 &L e, gomT e & gag # [N faferes e uifdeor & afea & ary
g Ty o W MQgr & gag ardat # @ A7 89 39 ey dax W A
GHET HHEAT DI TTY AT ﬁ%mwmﬁmmﬁﬁ%mwﬁzﬁ
GERIBI IS IECan HIeIH g3 Tg STHIA STl AT TUs |0 & AT
%,@%w@a%mwmﬁwﬁw%aﬁvw
et A 59 A W wATieT 3nfe; i JieHT a1 &t g ,Hidh WX Tah gfeh A 39
iR 1 Ao t Ietey e g gt 91 & fut quie 3ifdd g | Ta
Sg@T RAfeeT @ ot TRa%R Hracdes 13 geiaeTd AThe Hdhe ATAT aet
&t AT oIt § a9 IS Dt TgIIaT & 3 €U T HIS T Td TR T vt
i JITid IR At @ers Y T & 3ER 263 U STt AT IRt
i # Ud 35 US BB Jreia H1T i Y Ut & axigd iH W) &I T g
uﬁmwmmqﬁm@’aﬂﬁwwﬁm%ﬁmm@r@@ﬁé@
ol ST HehT g TSIt TTOTET <fTer ahech STeTd T ST 31ctel dte T g&it i
3T 0T Gt ol fereqg faerur g g 31d: Y g fob Sreraar ufie
& A & ATfcien, 1. ATE STARIT QU §9 10/4 SATATATSTId T T
el 2. ARV YETE, SARAT I3 TA-CA UG SIATHdT Mamd 3uiid 3.
e, AR HTIHT T AAhTellel TIhT 14 wite EEIE derehel 4, ST e
PAR YThT 030%25 YT 0 IUXH 5.7 [FHUT Fater ettt
AT eIo St FHIRITE ﬁﬁﬁuﬁmﬁzﬁmﬁﬁ@mﬁzﬁ JOTeRR 8 |
tﬂﬁsﬁqmﬁq%‘;ﬂw H1Telh Ug YA & faeg 9RAIg a= 3rtaf=aw 1927
T "enferd 2000 $i e 29/33/41/42/51 Ta AT Galig AT eeott
7 yafeld e foctes €0 13381/1984 # 3MsU €&dT 527 ® feHAT® 8/5/20215

5
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N.C.R.B (TH.dY.3me &)

I.L.F.-l (Thigre STTa hrH -1)

¥ 2 T ey T Jeerei § U g TR AfefHam 1976 T denfed &
3Tl HOR PTG e i T e Hich T I YA & HTfeleh! & Gra=ad
Tehel Gcll-l W o BT DRl EHUT quiad | fold desd , qATfthar & am
31TTe; ATeAH Tohdl 1T Tg g, ST Q= &1 STelTdl &l ST 31d: 31Mud 3R 8

AT 3 T & I A ThaT BT UaT T Tl ATHUTH o1t SrEiiet has i
S e 99 $i 29 sy A fog ot 9 g UTH &, Hith T
3ITEAY UST o 35 Tl e i cishl US! g 2T g b T o A A &7 9T
i ARST Pl eI Td &S T T Pl a9l o yTe R ST Eehar
g ,31d: Hich U UST hi GR&T U 3T Dl 7 g o eI Yietd el o1 i HuT
B FANh S AThAT GRT a1 HIHAT TR TST-THI ABHAV T ARYIE HT Geg
g 31 MUY Y g I Yeheur § it Rl g et i ur ahe wmeit

TEST WSt 30T 31 Tt s/o JReT AAIgE faard &1 a= e

WY & mOb-8081570309 FIT # ROFHT0 1560 SMEAHAR THTIONT Hecl § oh
TG i Aehel WUec; T A=, 3iThd dt TRY 3

13. Action taken: Since the above information reveals commission of

offence(s) u/s as mentioned at Item No. 2.

(ﬁnﬂwﬂa@%ﬁﬁmm@wméﬁﬁmamw

AART UC §. 2 ° Jeadd@ aRT h dgd g |)

(1) Registered the case and took up or
the investigation: (F&<ur ¢St fovaT ()
AT 3R St" & forg ferar mar):

(2) Directed (Name of 1.O.) NARESH KUMAR  Rank S| (Sub-Inspector)

(ST SrfdeTd &1 A™):  BHATI (Te):

No. 972292856 to take up the Investigation
(§.): (Y = 3ru= uTg A @R & ferg M fear mam) or (@)

(3) Refused investigation due to (Sia & ferg ):
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N.C.R.B (TH.dY.3me &)
I.L.F.-l (Thigre STTa hrH -1)
or (% ST HIX T )
(4) Transferred to P.S. District
(&m): (Frem):

on point of jurisdiction (@ &FTIYHTT B B gEaraind) .

F.L.LR. read over to the complainant / informant,admitted to be correctly
recorded and a copy given to the complainant / informant free of cost.
(Irradsdl | gaTaal S yraiieht ug & gA1s wdt, G <t g AT iR
s Hidl Fged fAmraamat @ & 7 |)

R.0.A.C.(3MR. 317 .7 .€}.)

14 Signature/Thumb impression of the
complainant / informant.(f&raa®at /
gATHAT & gEATET | TS 1 HAATH):
15Date and time of dispatch to the court
(3reTera ® vwur it feqtH 3R au3):
Signature of Officer in charge,
Police Station
(ITAT TATA & FEATER)
Name PS JAIT
Rank | (Inspector)
No. 9454403955
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N.C.R.B (TH.dY.3me &)

I.L.F.-l (Thigre STTa hrH -1)

Attachment to item 7 of First Information Report

(9| g1 Ra1E & 7e 7 §oqd):

Physical features, deformities and other details of the suspect/accused:
( If known / seen)

(@ferer | srfdrgs &t arifva dvarg, Refaat stk sz e
(afe sra / <@t )
S.No.(sr.9.) Sex Date/Year Build Height Complexion Identification Mark
(fefim)  of Birth (a-Tae (cms.) (@) (s) (ugam™ =g )
(s=a fafar s ) (P

| L (@.41.))
1 2 3 4 5 6 7
1 e
¢ I
3 e
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N.C.R.B (7.9%.3me.&f)

I.L.F.-l (Thigre STTa hrH -1)
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N.C.R.B (TH.dY.3me &)

I.L.F.-l (Thigre STTa hrH -1)

. |

10 ey

Deformities/ Teeth  Hair Eyes (37€) Habit(s) Dress Habit(s)
Peculiarities  (&1d)  (aTeT) (3med) (agHTaT)

8 9 10 11 12 13

10
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N.C.R.B (TH.dY.3me &)

I.L.F.-l (Thigre STTa hrH -1)

Language Place Of (aﬂ- FW) Others (3@)

/Dialect -
(ﬂTE[T/EﬁTvﬁ) Burn Leucoder Mole Scar Tattoo

Mark ma (AE9T) (M) (T[S U HT

(STt gU  (qganreat )
BT (Tthe,
™) =)

14 15 16 17 18 19 20

11



117

N.C.R.B (7.9%.3me.&f)
I.L.F.-l (Thigre STTa hrH -1)

These fields will be entered only if complainant/informant gives any one or
more particulars about the suspect/accused.

(T8 &7 asft ¢ ey STt afe iQsraasal | gaaTeat diere / sifeg®s & ar &
®Is T T 398 AT ATHIA a1 g |)

12
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ANNEXURE-2B
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T,

Sfd o, Rie—weRr |
fowa .~ ywoamgosm® w0413 R 19.09.2024
I,

Sua o E RAré § sifdea 208 gar wem waer RO F R 4
M GF g€ TUET B SR Uit Ty o | e o 3 B9 ¥ g wiae
Wﬁwm,ﬁfﬂﬁ@méqaﬁﬁﬁqaﬁa??ﬂﬁ@ﬂﬁﬁvﬁ@qﬁ% l
4o uReR #. 3R TE W W BN X R 98 8 R O | w @t 3t g
wnﬂummm,mma%amamﬁﬂﬁawﬁf%m@mﬁwnﬁ
waﬂﬁﬁmmm{éﬁaﬁnﬁmmﬁmmmmwm
T | S R il 5 T get B 6wt wore @
. MW IR R 5 qd ymosngoaR @ W e @ TS wifa

Tl B A .B WM R I3 G @l A e G 59 e § e &y
YHRUT A GRIAR M1 G v a1 B B |
feaie 21(9/24

Hag,

st e

(orqer forard)

&A a9 3R

HRT NS, TR |
HRX—8081570309
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Case Diary Details
P ETUAGEI R

Case Diary No.(T&0 &Heh! €.): CD24

Case Diary Supplementary No. (J&Ul &i=eh! g3 |.):

FIR No.(v.g.fX. §.):0413 Date (f&Ti®):19/09/2024
District/Unit (Ne1/g®T1s): A0

P.S. (ITT): S

1. a) General Information (JTHT=T ATHHII)
b) Date of Preparing the Case Diary (Wt0T  11/11/2024

it IR e 6 feais):
c) Start time of Investigation (STT= R gHY): 08:50 &t
d) End time of Investigation(Si= 3id gua):  11:50 =

Places Visited (¥ITH1 @1 ST foham): qafaes dist

e) Investigation Brief (STa @ {&a):
703I0F0 413/2024 &RT 29/33/41/42/51 AR = Az &1 4/10 g&
TRur ATATFW o emRT 9/39/51 =g Sty TR&UT 31Te0 a 189(2)/324(5)/223
WA =17 Gigar feate gear 19.09.2024 g 8.00 feHTh =T 19.09.2024
TOT 21.12 S IeARIA  BEIRU Jread AT €T STATHAT B & TeT €0 107
T 2429243 T 244 9246 T 243 9 248 9 249 T 253 d 254 T 255,256 AT
S SHUE, BY ATG....o.... 31t femd s/o qRett A faamdt &1 a srfgemt
AT I m0b8081570309aATH STATHAT UNER & A & HTfeien, 1. ATH ST
USG9 10/4 ATATATSIUT T TLAT dhereedl 2. TRV YETS, SAHAT §F TACA
UETE, ST Hardt Iwih 3.9fia¢ HHR U T AehietTel el 14 dled &I
FeTehl] 4. S 3TEUT FHR YThT 0 IWh 5. FiTich &Tfehl 0 IW .,6. TE
FUT AT T HTTeih AR 3erTer G &Y Terd! JE1e, 3mare Hardt 7070 68
AR IgR eiell WIS AT ShidaTe! S AYRT 7.3 Alieish o foleet Hardt
31T ,8.51. 91 &Y T Hifeten AT UaT 3T 9. UThel & HTieieh =17 UaT 311 , 10
THeRT AT UAT ST & Uehiel H 3 1. NAventer 3t ST G ai [6ig et et
AT CAIYRT AT §TEel IUC, AYX I 12.7HeT UgaaT™ g7 sra 1&g Faret
AT RIS SIUE, A, 13. TAGHR Ith T T HOIGHAR HaTe! =nre
%nw,m.%ﬁtgﬁmﬁa@aﬁmﬁmﬂﬁmmgam
MU 3 A le HeTel aTe, AT Remgadt St 727 3, 52 T STHdHoT
2. Major Task Performed (7&g &1 ueqd fonaT)

1
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S.No.(#.4.) 1

a) Major Task Performed(q&a &1 ueqa fomam) @ a7
b) Witness Name(TTdTg T HTH) :

c) Relative Name(fted e &7 1H) :

d) Age(39) :

e) Address (UdT) :
House No. Street Name
(WhT TE) (7=t T ATH)
Colony/Locality/Are Village/Town/City
a (Ao 1/SeTHT&F): (ATH/ATTYAER) :
Tehsil/Block/Mandal
(TgdieT/eaATh/HSA) :
District (for) : State (3157) :

Pincode (= g&am) :
Police Station(qferd €& eM) :
Country(2) :

f) Description(faraxu) :

AT St gaif 90 23 AT 03.11.2024 @i fohdT X dam § Ui T ST e g i
7 fereeren 3= AR & GEfd Ut fercerT Aereth gidT g

S.No.(3h.4.) 2

a) Major Task Performed({&a @1 weqd fahar) : |1&g forarm
b) Witness Name('TdTg T -TH) :

c) Relative Name(fted&TX &1 ATH) :

d) Age(39) :

e) Address (UdT) :
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House No. Street Name
(W1 SEdT) (ITeft T ATH) :
Colony/Locality/Are Village/Town/City
a (Rren=1/SeTHI&F): (TTH/ATRIAEY) :
Tehsil/Block/Mandal

CREIGIEIIEIEES)F

District (5ra) : State (¥57) :

Pincode (U= ¥&am) :
Police Station(gfera ©2eM) :
Country(29) :
f) Description(fara) :
A STt 3T g2t e t o draferd § &A1 aFIifant I 7Y I TAD
326/21 T AT 9/11/2024 1 ford=mT & ATffe ae I & A &

Tre=g § U1 OF o Ueh W UF 30 THTTT SHTTeRTay /ST e AR Ui
BT g | T U 1 SIS Felotieh fehaT ST T 3

S.No.(.4.) 3

a) Major Task Performed(q&a & ueqad foham) : areg fAawo
b) Witness Name(TTdTg T A1) :

c) Relative Name(fted e &7 1H) :

d) Age(39) :

e) Address (UdT) :
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House No. Street Name
(AT EET) (et T ATH)
Colony/Locality/Are Village/Town/City
a (Rren=1/SeTHI&F): (TTH/ATRIAEY) :
Tehsil/Block/Mandal

CREIGIEIIEIEES)F

District (5ra) : State (¥57) :

Pincode (U= ¥&am) :

Police Station(gfera ©2eM) :

Country(29) :

f) Description(faraxu) :
mmﬁwmma@zﬁr&ﬁwﬂ .......................... HrATAT &AL I
ag_:" T GTTRI aTieehT a1 U, WL G3Teh 226 / 21 7R e

9/11/2024 daT &, JHTETE AT S Frelad, ALK AHATSEIRIG-CIa AT T
@aaaﬁmmmaﬁ?nmf@ﬁaﬁgﬁm 3AY Jg T § T
UH3MSAR F&am 0413 § srfafam 1984 T emran
ﬁﬁmmm%mﬁaﬁﬁam%mﬁmmmm
0413, feAT® 19.09.2024, AT S, F=la-, HYY HgIcd.Jh [ THIATSIIR H
T # 3T AT T g, %mm%@mmnﬁa@mﬁ
I YW W HIE T TR 7T g& QU o1 ZeaT § Ud o g&i & T § gt
Tt T JheT ThadT 71T 81 31d: 3IMUd 3 g, oh 3t TH3MSIIR feh faaemm &
TreiI+e duft Harer sfafaw 1984 T gama arisil @l giifeld o &1 o
Y, N8 IH Y | o Safthal WX HoRad riarg! Hied gl § | §iad a=
off § uTfdd g&it & MU & Gre=g § IUTHTTI aTiernt 52RT & U7 6t uid g
AW HeH g G gIMaCIagAIa g+ gl AR I, AW Wit gurig
C.ere GTATISIG ami=eht o= THHT AT 12 30 YHTIT SETTeh (ST e a2
He TEIT 10/AYR1/2024 11/aY3T /2024251 2/ART 202425,3 ST STerhmet
THINTEIR ek 0413, oY 7X FHR 9IET sd TSI TSI &AL o JifAhrd AT
mmmsﬁmmafmuamfh@%mm%l



128

S.No.(5.4.) 4

a) Major Task Performed(q&a &1 ueqa foham) @ arex farm
b) Witness Name(TTdTg T HTH) :

c) Relative Name(fted e &7 1H) :

d) Age(39) :

e) Address (UdT) :
House No. Street Name
(WhT TE) (7=t T ATH)
Colony/Locality/Are Village/Town/City
a (Ao 1/SeTHT&F): (ATH/ATTYAER) :
Tehsil/Block/Mandal
(TgdieT/eaATh/HSA) :
District (f5re) : State (353) :

Pincode (= g&am) :
Police Station(qfera €& eM) :
Country(24r) :

f) Description(farazu) :
3fTeATER Gl YT Jrela Beldl AN U ERI&T o &5 H aiid J& 6
L3 LI HRT FreTaH Beidmd AN W ST a9 &7 # uTidd g&t dhi gt
HOHO0 J& USITIT BT ATH J& i TeATS HOHI0 B  STATHIEX FoATE H0HO0 1 | HHO FO
35 T Ale TS [I9nT Ud = far9mT gRT e 30.10.2024 @t ©fgd a9 89 &
a1 Frerior gq fhd T w4 g (RUTE gry o 218/21 e 07.11.2024) &
U § ST a9 &7 ® utidd g&i Sl gl & sE §edr 17, 29 A1 31 W S g& el
f# # UTQ 7T gl ASER 39! st &7 # uridd g&i &t Geit H v Tt 420, 421
AT 422 W 1 AT 1T GT gl 39 UHR TX&d a1 &7 8 uTidd J&i Hi g&ar 32 g
sd ST ST IU THTTT SATTEHI, ALY / ST ATBDIY, & Hhg §010,11 T
12/MYR1/202425 | ATE, Tl TLAT T Fordl GiST fhar SIrar g |

S.No.(.9.) 5

a) Major Task Performed({&a @1 ueqd fohar) : |1&g farawo
b) Witness Name(TTcITg T ATH) :

c) Relative Name(fted e &7 1H) :

d) Age(39) :

e) Address (ddT) :
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House No. Street Name
(W1 SEdT) (TTeft @t ATH) :
Colony/Locality/Are Village/Town/City
a (Rren=1/SeTH&F): (FTH/ATR/AEY) :
Tehsil/Block/Mandal

GREIGICIEIEESF

District (f5ra) : State (¥53) :

Pincode (U= ¥&am) :
Police Station(qferd €2 eM) :
Country(29) :

f) Description(faraxu) :
aasﬁm TTET U JUTHTIT SATTEHT AR ST 30 THTL

ugmenwm T U1 / Y, AR 7/2024 Fam H, gaTiE
ﬁ%;-?ﬁﬁ aTfeht g, TR fAuT greTadsdiaT AN (A AW CEt AR &

mgm454q@%w%mﬁlmn@mmm%
uaws1592/21%?m101020243uﬁm%uwaaﬁiaua%ﬁmﬁmm
T g Toh IURIh UeheuT § o1 o 37Te €010 WeRT/50 THIT/202425, T S0
11 AYR/51 UT1/202425 & I ORI €12 AY/52 YT1/202425 H
Wwﬁmmﬁgm%mwzlmmwmﬁsﬁmﬁ
I i o FRIGT T DI G TATSS g 3TUh BT & T 1592/21 feid
10102024§mﬁ€rni‘rﬁ€szﬁas§ma=r [ 59 S @i 77 §0100/141 feATD
14.10.2024 I ¥ §182/21 f&Aih 18.10.2024 gRI HrAferd JfAATET srtwg=
aio @us Ay @ u7 forar 111 S g1 59 SIied @t SIHaRT U8 St Tt
Toh 37 Frafera § Tore [aLiv/3e ant @t sifver Iuded g1 g a7 GXad aayA
&t TS 5 TTES [T & G T el Q| Toehn § &6 riierd ht o
§0193/21 fErATeh 29.10.2024 FRT ST T Hi HIYH YATSY 7 IU TSterienrRy
ugra%wi%@W|ﬁﬂ%mﬁ ﬁmgsr%g%ﬂmsomzomﬁuﬁiﬁ?ﬁr

feATR 30.10.2024 & &AT TEUTH BEIh T AT HREIS I & [T9TT &
STARI/HHETIRIT GRT SIS, HYRT H FreTa BIhel AN U HT WM el Afee &
mﬁﬁsﬁéamﬁmamamaﬁﬁmmf@aaqqﬁmmwog.zom
! T H U 454 &1 & AY HeTT B T HAGUT HY GG ST H hi FHAT
ﬁaﬁﬁmﬁ%qﬂg?ﬁ&nésrﬁmﬁﬁrm@rg%zmwﬁmﬁﬂ 3rferEl ol
<@ | A d&ar1115/1433150 10 werdt, 1960 50

gre e Betendl AT U Hiel d 8 Hiel, 5 el 425@3%%%&%

1927ﬁng%maﬁﬁam1ﬁaﬁﬁﬁal=ﬁﬁﬁﬁwmﬁnﬁaﬁméw
foeruT §, uee=q ATl ht TNSTS 1 foeruT 3ifdhd g1 g1 TGIER Hith I T @uTel

6
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oft STATY ARG &7 BN A ITEd STl (@HU/GAT) i @K T T §
o T &7 sdiew & @EU §'a1249, 250, 251, 252, 253, 254% T 254 St AT
T YT FreTaaBC I AT Dl HHAT T &1 §U g, i YA ST amredenrdl & = i
g g, 3R TSTEd AR § Jrerasc it ATl & @aU §&€a1236 3ifhd gl Ih

3ri¥erg ¢@a & userd i T TS H g de e g2, St Ry yeR § 1 i )
BEIAIG-CIa ATT & GTHT=IR Jeh Tl i st Yif W &1 SlaTel § & @i aith
TaremT 16l (Fvguf ATelt afgd) e &t i Iuih GER) &l g1 Hsit Y gl 2 Hidh |
ToremT ATelT i G h 31X & TR & Ught TS dh i YW T G / TThid
JR/ARAT a9 ifafzm, 1927 &t eR129 & 3r=wid [Afaer i g1 gd #

(19.09.2024) @l TTUHT 10 gRT feATa 18.09.2024 i T H et 3rciel UTicia 454
&t ¥ 419 g& st o[t vet 35 g7 wRig ey & sifth qaiTg Mo 3, g 94
T # Fefid Mt gi/ashig g el ant §mT Regia 8 e g #4229
UG o &7 # 32 &I 1 T 26 ThR $A 454 J&i 1 9T+ ITaT 717 13
UhUT § T Vg e wrdanigdl & $et e uridd 454 J&i H 419 g& st i &
T W 422 J& UgT I Ta AT g & 35 g& & €I W 32 & Ugl I
3ra: FRate grex gamme Uit demdn:1 9 areer RUT| 27 AT 137

ATthep e St Ui 14TSTET G 5TSTEd AT IMEET 3T TR aATehT / S
a@m,n%mmmm%ﬁmmﬁﬁﬁﬁﬁaﬁwﬁwmw

HRIaTE! 8 1 &A1 I AT, ALYl ATTETE, S ATAT HRTI 3=
eI I AT ot TR FAR AIET gRT AHTEAE, AT YA

AT /STl MY, B | &1C, 3reletieh- YIHT U5 St it fohdT STt g |

S.No.(#.4.) 6

a) Major Task Performed({&a &1d ueqd fohaT) : |1&g foraxm
b) Witness Name(TTcITg T -TH) :

c) Relative Name(Tt2ad R &7 A1H) :

d) Age(39) :

e) Address (UdT) :
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House No. Street Name
(W1 SEdT) (ITeft T ATH) :
Colony/Locality/Are Village/Town/City
a (Rren=1/SeTHI&F): (TTH/ATRIAEY) :
Tehsil/Block/Mandal

CREIGIEIIEIEES)F

District (5ra) : State (¥57) :

Pincode (U= ¥&am) :
Police Station(gfera ©2eM) :
Country(29) :
f) Description(fara) :
ST STt &A1 AEUTe BEDY I I & eI/ @HHOT RT STATHAT TrH i
7 g RUIE a Tamser RUTE a e 991 o @E @dH1 @t 317 Uid Serd 1St 3 |

S.No.(.4.) 7

a) Major Task Performed({&a @1 ueqd fohdT) : fafzm/am dnfeq
b) Witness Name(TTdTg &T ATH) :

c) Relative Name(fted X @1 1H) :

d) Age(39) :

e) Address (UdT) :
House No. Street Name
(T &) : (TTefY T ATH) :
Colony/Locality/Are Village/Town/City
a (Rren=1/SeTH&F): (TTH/AITR/AER)
Tehsil/Block/Mandal
(Agdiet/caATh/HSH) :
District (fSreT) : State (353) :

Pincode (U= ¥&am) :
Police Station(qfera T e) :
Country(39) :
f) Description(farau) :
AT STt e &1 o7 AR & AL I AT or@uTe I o [T Ht TG
S ERT AT W €U &d a7 ® utidd g&it &1 §=: [hd T §d RUie &

8
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rTeAle | TXAT o &7 i YiF T grafd urdt Mt g | 31 HehcHT JuTdh B
URT 3/5 HIeST=dh GFYT Jeh2rT FHemer rfaf=am & 3orer &1 i urdm 7T g |
YehcHT JURNch H &R 3/5 Freisiiveh TFUT T e fafagw &t gig i St
g | JcHT Wi K M0 forerrT ar=arid & 4/10 g& €T e am o g
9/39/51 = Sfta TREuT 3180 T 189(2)/324(5)/223 VR =TT igaT o 3/5
qresi=e grafa Jene e srfafagw aam fQasiar smare e s
3TN o foreeg graTied &t SR | &Y 3Kl 1 Jootd AT TSI e U0IMMH
& Ye 9&gT 20 G 11.31 ARG SHST H fhar mar g |

S.No.(.4.) 8

a) Major Task Performed({&a &1d weqd fohar) : |1 foraxo
b) Witness Name(TTdTg T HTH) :

c) Relative Name(ft2ad TR &7 TH) :

d) Age(39) :

e) Address (UdT) :
House No. Street Name
(AT EEdT) (FTeft T ATH) :
Colony/Locality/Are Village/Town/City
a (Rren=1/SeTHT&): (ATH/ATTYAER) :
Tehsil/Block/Mandal
(agdiet/eaTn/isd) :
District (f5re) : State (¥157) :

Pincode (=1 @) :
Police Station(qfera T&2eM) :
Country(24) :
f) Description(faraxun) :
AT ST HehcHT IuNh # AT HRITR | 3rfgemTuT fAaeieR 3raTe
31T 30 ATAIHT PoT 31 STHIHI & ﬁmB/SFﬁﬁﬁmﬂTﬂﬁﬁiﬁQm

Famrur sifafagw 6t g ft gl gq ATHGHIT Bl Teld B g AT
Waﬁ?{q‘rﬁﬁaaﬁmﬁrﬁlgﬁ =
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3. Evidence Details (a1&a faam)

S. Property Collected
No. Evidenc Recovered Evidenc On CollectedCollecte
(. e Type Detail e (vpfaea  at d by
9.) (91&a & (auwe @ufd | Detail feai®)  (waplaey (uspfaed
UhX) T ferasm) (reg STTTgE) (ALY
)

4. Action Taken Details (#Tfargt @1 farawon)
a) Action Taken (ST aTg!): T1&GT Tehold
b) Date of Action (HTaTgt &t fe=i® ):11/11/2024
c) Other Information on Investigation (3EYTT U =T ATTHT):

d) Remarks (fetaforar):
e) Description (feraum):
AT SHTISTT T U=t TehdT Y GTeg 9T & UT0d g fere=mT yaied g |

f) Status of Investigation (STi=r &Y fEfa):

IET & i
5. Comments Instruction of Supervisior (TZfa g® & Ay / ferauit)
S. Comment Comments |Commeted Pffice Type & office
No. Date (fecavf) By Name
(.  (fecavft arira) (BRT  (drafed veR g
g.) feranft)  wrafera &1 am)

Report Printed on (Y€ qgur &t feaia):  18/11/2024
Report Printed by (/& & gr1 faaid giga):

Signature (g<aTgR):

Name(a1H9): NARESH KUMAR BHATI
Rank(Uc): SUMU&d/ 3ER Hags
No. (§.): 972292856
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FORM 24

VEHICLE REGISTER)

UTTAR PRADESH TRANSPORT DvEPARTMENT AUTHORITY - MATHURA

egistration No. : UP85CT0698 Date of Registration. : 20-Feb-2020
Dealer's Name & Address : PREM VEHICLES PVT LTD,1336, BAINPUR, SIKANDARA,AGRA
Owner Name : M/S KANHAIYA EARTH Son/wife/daughter of :NA
MOHVERS .

Full Address: (Permanent) - JAI SINGH PURAMATHURA, Mathura, 281001

Full Address: (Temporary) : JAI SINGH PURAMATHURA, ,Mathura, 281001

Nominee Name : Relationship with the

nominee

Mobile No. : 9837048400 Old Registration No

RC Cancel Details:

a) Date b) Cancel Reason

Hypothecation Details:

a) Financer Name : MANAPPURAM FINANCE LTD b) Financer Type : HIRE-PURCHASE ‘

c) Financer Address - KAMLA,NAGAR,™ AGRA,282004,"UTTAR PRADESH"

The Motor Vehicle is. :NEW (NON TRANSPORT) Sale Amount : 2525000

Class of Vehicle : Construction Equipment Month and Year of 1/ 2020

Vehicle(MMV) Manufacture

No. Of Cylinders :4 Norms : Bharat Stage Ill (CEV)

Chassis No : HAR3DXSSV02817835 Colour : YELLOW

Engine No. 1 H00251593 Type Of body : SIDE SHIFT BACKHOE

LOADER

Maker's Name : JCB INDIA LIMITED Model Name :JCB 3DX

Fuel Used in Engine : DIESEL Horse Power(B.H.P) 1 75.04

Cubic Capacity 14765.00 Wheel Base 12171

Seating Capacity ool | Standing Capacity :0

Sleeper Capacity :0 Length :0

Width :0 Height :0

laden Wt :0Kg Unladen Wt : 7510 Kg

Gross Vehicle Wt :0Kg Owner Sr. 1

Number & Description of size of tyres :

a) Front: b) Rear: c) Other: d) Tandem:

Registered Axle Weight (In respect of each axle):
a) Front: b) Rear: c) Other: d) Tandem:
Insurance Details :

Purchase Date : 27-Jan-2020 Policy No. : 3008/332712039/00/B00

INSURANCE TYPE : THIRD PARTY Insurance Validity : Fr 03-Mar-2024 To 02-Mar-2025

INSURANCE COMPANY :ICICI LOMBARD

Fee Details:

Appl No. : UP20021478610588 Fee/Tax Receipt No. o UP241115C7372535
Particular - Amount "' Penalty Total
Fitness Inspe(:tion/CeFtiﬁcate 800 -0 800

4200 0 4200

MV Tax(Tax Upto 31-Jan-2025)

Registration valid upto 27-Jul-2025 Fitness valid upto 27-Jul-2025
GRAND TOTAL (in Rs): 5000 /- (FIVE THOUSAND ONLY)
Name and Designation of the Inspecting Officer who certifies the vehicle as fit for registration:

e

Inspector Name
Owner Signature

o

112
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FORM 24 (M01)49|CLE REGISTER)

UTTAR PRADESH TRANSPORT DEPARTMENT AUTHORITY - MATHURA

: UPB5ET3476

: MR DHIRENDRA

/ Full Address: (Temporary)

Nominee Name
nominee

: 9917311609 Old Reglstration No

Mobile No.
RC Cancel Detalls:

a) Date
Hypothecation Detalls:
a) Financer Name

b) Cancel Reason

: HDB FINANCIAL SERVICES b) Financer Type

LIMITED
c) Financer Address
PRADESH"
The Motor Vehicle is. NEW (T RANSPORT) Sale Amount
Class of Vehicle : Conslruction Equipment Vehicle Month and Year of
(Commercial)(OTH) Manufacture
No. Of Cylinders 14 Norms
Chassis No : HAR3DXS4K03386503 Colour
Engine No. - H00418705 Type Of body
Maker's Name :JCB INDIA LIMITED Model Name
Fuel Used in Engine : DIESEL Horse Power(B.H.P)
Cubic Capacity 14399.00 Wheel Base
Seating Capacity S Standing Capacity
Sleeper Capacity :0 Length
Width :0 Height
laden Wt :0Kg Unladen Wt
Gross Vehicle Wt :0Kg Owner Sr.
Number & Description of size of tyres :
a) Front: 9.00*16 b) Rear: 14.00*25-12PR c) Other:

Registered Axle Weight (In respect of each axle):
a) Front: 1630 kgs b) Rear: 5880 kgs
Insurance Details :

c) Other: 0 kgs

Date of Registration.
: PREM VEHICLES PVT LTD,1336, BAINPUR, SIKANDARA,AGRA
Son/wife/daughter of
: BAAD, BAAD, RIFAINARIADUK]I, ADOOKI,,Mathura,261006
: BAAD, BAAD, RIFAINARIADUK], ADOOKI,,Mathura, 281006
: Relationship with the

: 13-Apr-2024

: BANKE LAL

: HYPOTHECATION

: "3RD FLOOR SANJAY PLAZA BLOCK NO 115","SANJAY PLACE",",AGRA,282002,"UTTAR

13337917
13/ 2024

: CEV STAGE IV
: YELLOW

: BACKHOE LOADER
: 3DX PLUS-2WD
:73.70

12170

:0

:0

:0

17510 Kg

01 :

d) Tandem:

d) Tandem: 0 kgs

Purchase Date : 10-Apr-2024 Policy No. :2316206317767000000

INSURANCE TYPE : THIRD PARTY Insurance Validity : Fr 10-Apr-2024 To 09-Apr-2025

INSURANCE COMPANY : HDFC ERGO General Insurance Company Ltd

Fee Details:

Appl No. : _UP24041126471242 FeelTax Receipt No. s UF’85024040002263

' Particular Amount Penalty Total
Hypothecation Addition 3000 0 3000 |
New Regislration . 3000 0 3000
MV Tax(Tax Upto 31-Mar-2025) 15120 0 15120 |

- ¥ L}

Registration valid upto 12-Apr-2039 Fitness valid upto 12-Apr-2026

GRAND TOTAL (in Rs): 21120 /- (TWENTY ONE THOUSAND ONE HUNDRED AND TWENTY ONLY)

Name and Deslignation of the Inspecting Officer who certifies the vehicle as fit for registration:

Inspector Name
Owner Signature

e

12
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ne & Address

w Nat
Name

pull Address:
Full Address: (Tcmporary)

Nominee Name

(Permanent)

Mobile No.
RC Cancel Details:
st et

a) Date
Hypothecation Details:

a) Financer Name

¢) Financer Address
The Motor Vehicle is.
Class of Vehicle

(
No. Of Cylinders :
Chassis No

Engine No.

Maker's Name

Fuel Used in Engine
Cubic Capacity
Seating Capacity
Sleeper Capacity
Width

laden Wt

Gross Vehicle Wt

UTT:

AR PRAD
ESH TRANSPORT DEPARTMENT AUTHORITY - MATHURA

FORM 24 (

UP85DT1728

| PREM VEHICLES PVT LTD,1336 BAINP
- SOHAN SINGH '
20 BARARI, Mathura, 281005
: 20 BARARI, Mathura, 281005

9017930089

:YES BANK LTD
- "SANJAY PLACE",™ "™ AGRA,282002,"UTTAR PRADESH"
: NEW (TRANSPORT)
: Construction Equipment Vehicle Month and Year of
Commercial)(OTH)

o4

- RAJ3DXINJ03232089
1 H00362283

: JCB INDIA LIMITED

: DIESEL

:4765.00

¥4

:0

:0

:0Kg

:0Kg

Number & Description of size of tyres :

a) Front: 9.00*16

b) Rear: 14.00°25-12 PR

Registered Axle Weight (In respect of each axle):

a) Front: 2150 kgs
Insurance Details :

b) Rear: 5370 kgs

EHICLE REGISTER)

Date of Registration,

Sonlwlfeldaughler of

Relationship with the
nominee

Old Registration No
b) Cancel Reason

b) Financer Type
Sale Amount

Manufacture
Norms

Colour

Type Of body
Model Name
Horse Power(B.H.P)
Wheel Base
Standing Capacity
Length

Height

Unladen Wt
Owner Sr.

c) Other:

c) Other: 0 kgs

: 19-Jan-2023 ,

UR, SIKANDARA AGRA ,

" KANHAIYA LAL

: HYPOTHECATION

13018816
:1/2023

- Bharat Stage Ill (CEV)
: YELLOW

: BACKHOE LOADER
:3DX

:48.24

12170

%0

:0

:0

: 7520 Kg

1

d) Tandem:
d) Tandem: 0 kgs

: 2316205174525601000

Owner Signature

Purchase Date : 13-Jan-2023 Policy No.
INSURANCE TYPE : THIRD PARTY Insurance Validity : Fr 13-Jan-2024 To 12-Jan-2025
INSURANCE COMPANY - HDFC ERGO General Insurance Company Ltd
Fee Details:
Appl No. - UP23011344028080 FeelTax ReceiptﬁNo-.Ai : UP24061805105498 I
Particular o - Amount | Pena.lly Total
| Uypothecation Addition 3000 *o 3000
New Registration 3000 0 3000
MV Tax(Tax Upto 31-Dec-2024) 15120 4536 19656
Registration valid upto 18-Jan-2038 Fitness valid upto 18-Jan-2025
GRAND TOTAL (in Rs): 25656 /- (TWENTY FIVE THOUSAND SIX HUNDRED AND FIFTY SIX ONLY)
Name and Designation of the Inspecting Officer who certifies the vehicle as fit for registration: .
Inspector Name TR
pteringAfiperty

T
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s PRADESH, S I"!E"K VEHICLE REGISTER)
TRAN TDEPARTMENT AUTHORITY - MATHURA.

- UPB5CA6868 Date of Reqi o
Name & Address ATMA RAM AUTO ENTERPRISES DELHI ::;?'a"""- Sion
OMI Solnlwife/d HURA ROAD.MATHURA, U.p.
. aughter of ;
address: (Permanent) - SHRI JI KUNJ COLONYDEVIPURA posT KRIS e
BANGAR Mathura, 281004 HNANAGAR MATHURA
Jll Address: (Temporary) : SHRIJI KUNJ COLONYD
’ BANGAR.Mathura,281004 B PRy NACAR MATHURA
Nomines Name : Relationship with the
. nominee
Mobile No. 18476877771 Old Registration No
RC Cancel Details:
8)Date . b) Cancel Reason
Hypothecation Details:
a) Financer Name : MMFSL b) Financer Type : HYPOTHECATION
c) Financer Address - MATHURA, ™", MATHURA,281001,"UTTAR PRADESH"
The Motor Vehicle is. : NEW (NON TRANSPORT)  Sale Amount : 1410077
Ciass of Vehicle - wiolor Car(LMV) Month and Year of + :1/2022
Manufacture
No. Of Cylinders 14 Norms : BHARAT STAGE VI
Chassis No : MA1UJ4YC2N2A18662 Colour : NEPOLI BLACK
Engine No. : YCN4A52201 Type Of body : HARD TOP
Maker's Name : MAHINDRA & MAHINDRA Model Name : THAR LX D MT 4WD 4S HT
LIMITED
Fuel Used in Engine : DIESEL Horse Power(B.H.P) :129.98
Cubic Capacity :2184.00 -Mheel Base 12450
Seating Capacity :4 Standing Capacity 10
Sleeper Capacity :0 Length 13985
Width : 1855 Height : 1844
laden Wt 12214 Kg Unladen Wt 11774 Kg
Gross Vehicle Wt :0Kg Owner Sr. B |
Number & Description of size of tyres :
a) Front: b) Rear: c) Other: d) Tandem:
Registered Axle Weight (In respect of each axle): .
a) Front: b) Rear: c) Other: d) Tandem:
Insurance Details :
Purchase Date : 28-Feb-2022 Policy No. : MIB/1048335
INSURANCE TYPE : THIRD PARTY Insurance Validity : Fr 28-Feb-2022 To 27-Feb-2025
INSURANCE COMPANY : SBI GENERAL INS CO LTD
Fee Details:
Appl No. : UP22030232509724 _ FeelTax Receipt No. 1 UP85D22030000641
Particular ' Amount ’ Penalr Total
Hypothecation Addition s00| o 1500
New Registration 600 0 600
MV Tax (LIFE TIME) 141008 0 141008

'Registration valid upto 05-Mar-2037 Fitness valid upto 05-Mar-2037 .
GRAND TOTAL (in Rs): 143108 /- (ONE LAKH FORTY THREE THOUSAND ONE HUNDRED AND EIGHT ONLY)

Name and Designation of the Inspecting Officer who certifies the vehicle as fit for registration:

Inspector Name

Owner Signature : A
aTET faum
‘l 1/2
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Annexure No. 07 A
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168 ANNEXURE- 9 A
N.C.R.B (T<1.91.31m2.4Y)

FIRST INFORMATION REPORT
(Under Section 173 B.N.S.S)

YgH gaar RaE
(¢4RT 173 ot U7 TH TH & dEd)

District/Unit (Fren/s#1s): HYIT  P.S. (Yre): Sd Year (a¥): 2024

FIR No. (T.9.R. #.): 0428 Date and Time of FIR (T.H.R. #r R
3l w#7): 30/09/2024 21:30 T

S.No.  Acts (3rfrformem) Sections (4TRT(T))
(F.9.)
L s = w@fgar @ 3032
U TH), 2023
2 g w@uf A 3
fAaror afafags, 1984
3 wrddfee Huta e O
foaror fafaze, 1984

(@) Occurrence of offence (3T9Ter Y TE):

1 pay (Re1): YA Date from (&=TT& @): Date To (=TT
18/09/2024 da): 18/09/2024
Time Period (4HY Time From (§#T ®):  Time To (AT
Jafe): el 8 23:45 Far a%F): 23:45 For
(b) Information received at P.S. (9Tt Date (f&=T): Time (¥HY):
STET {1 UIed §S): 30/09/2024 21:19 5o
(c) General Diary Reference Entry No. (Glﬁ'ﬁ?,' Date and Time
(ASTeTTHET Hee): #): 048 (Rt 3R
THY):
30/09/2024
21:19 s

Type of Information (YI=T FT I&FR): IGIECG]

1
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N.C.R.B (T<1.91.31m2.4Y)

5. Place of Occurrence (TSATEY):

1.

(a) Direction and distance from P.S. (41T & q& iR Beat No. (die

fGam): qg, 2 . . Hq.):

(b) Address (9dT): STATHAT B §3H SEIhd |

(c) In case, outside the limit of this Police Station, then Name of P.S. (?Jlﬁ'
1T HAT & ET § dY YT FT ATH):

District (State) (TT (I5)):

6. Complainant / Informant (fRY&TIa®ar / Tﬁl’rlﬁlﬁﬁ'):

(a)
(b)
()

(e)
()

(2)

(h)

Name (7TH): &Y gReg atad

Father's/Husband's Name (Ram/afa &1 ame9):

Date/Year of Birth (=& faf¥r / (d) Nationality (ITSErIdT): AR
ay): 1984

UID No. (Z3T$3t H.):

Passport No. (qTHIIE ¥.):

Date of Issue (STRY #¥aA FT f&ATF): Place of Issue (T FIT T TATH):

ID Details (Ration Card, Voter ID Card, Passport, UID No., Driving
License, PAN) (Yg9Tel f3aRor (W1 &1 . AQTAT F15 , 999, THTES

¥., sefaor asdd, i F18))

S.No. 1D Type (g« 9 #T ID Number (89T HE41)
FH) g

Occupation (STdH):

Address (9dT):
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N.C.R.B (T<1.91.31m2.4Y)
S'NO.' Address Type (9T Address (9<T)
FH) &1 9=r)
L' gdame gar HE TR AT FhTRr TR, e 7
S, AYR, W IS, HRA
2 FurRi gar HE TR AW GhIT SR, e #R
S, AYA, W IS, HRA
U) Phone number (SI#TY F.): Mobile (RYETEe &.): 91-63965XXXXX
7. Details of known / suspected / unknown accused with full particulars (FITd /
wfeTyr / 3raa FfYFa w1 Q Raor aiga of=):
Accused More Than (33Td 3R v & 30« g ar @&am): 0
S. Nf" Name (A1s7)  Alias Relative's Present Address(@dTT
(F.9.) (39=TH) Name (RedgR )
HT ATH)
8. Reasons for delay in reporting by the complainant / informant (ﬁTﬂ'ﬂm‘f /
ARl garT RAE &8 & o WA F FRo):
9. Particulars of properties of interest (HaTetId TFITT T fAaIon):
S.No. Propertty Category  Property Type Description Value(In
(#.9.) (@t (FFaf & (faraom) Rs/-) (A&
syofY) Y&HR) ¥ #)
10. Total value of property (In Rs/-) (¥F9fay &T ae HAeA(F #)):
11.

Inquest Report / U.D. case No., if any (§cg gHtem Rare / q\.é’t.m q., afg

g BN):

S.No.  UIDB Number (Z. 219501 ¥.)
(&.¥.)
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N.C.R.B (Te.H}.31m2.€Y)

12.

13,

First Information contents (FIH AT TLY):

oAehel TEUR TSURET Teecrardr /I FETe - AgIateh (7o)
STerehel 89T, IR 3918 FART-goeTasd, HYIT AT dod HFAI3US, AR,
HAYI - 281001 Email: mathurajalkal @ gmail.com / 9ATH
958/GEN/GM/MTR/2024-25 f&=iTeh 30.09.2024 &ar &, ATAT YHRT ATAT-51d,
AYT Aled, AIEI Iaad =T ¢ o feeaieh 18.09.2024 & I 11:45 oo
SIITHAT AT o9l SaRT ST A g3 H 98 FIcad & Il gAR af
Oier afed o arg & & gur 02 91 nse 70 are @ Ay @ S ¥ 3
3M9E IIE & o HOUAT IFd THOT T ST R eIk HrAae!
STl T AT Y| Heldeleh: fAHENT ITEAT| THIY 4TS |
30/09/2024(gA=g Jiida) TeTdH AI=ar (STe) T THRT AT TR IR
{91 AYT-gearast 63965XXXXX |.Alc # g0HI0 1560 3T HAR FHIOIT
T & foh dedR T aAchel e T Use; Jifehq & =0T & |

Action taken: Since the above information reveals commission of offence(s)
u/s as mentioned at Item No. 2.

(F T FEEE : 9F IREFT TEER F 9qT Torar § Iy we
FT allT #Ag H. 2 # Jeo@ YRT & ded &.):

@D Registered the case and took up the investigation (YT g f&haT 14T
R I & o T =) /0 or (AN

() Directed (Name of LO.) (T 3O+ &1  Rank (98): 39fadars/

ATH): NARESH KUMAR BHATI 3w Aders
No. (8.): 972292856 to take up the Investigation (FT ST=
A 9 FH o & v @Ader f=@r ) or (M)

) Refused investigation due to (JTT F fT): or (¥ HFROT
seR fRar am)

4)  Transferred to P.S. (YTetT): District (F3rem):

on point of jurisdiction (FT AR F FRUT FEAARA).
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N.C.R.B (T<1.91.31m2.4Y)

F.LR. read over to the complainant / informant, admitted to be correctly
recorded and a copy given to the complainant /informant, free of cost.

(RrFrrawdl /| gaawdr # afAd 9 F gars =, @ o g
A AR v Frd oo Aerawar #r & w34f)

R.O.A.C. (31R.31.0.4)

Signature of Officer in charge,
Police Station (TS THIY &

gEdEN)

14. Signature / Thumb impression Name (TH): PS JAIT

of the complainant / informant

(RrFraasdt / gaamsdar &
FEATER /S FT foveneT) No. (H.): 9454403955

Rank (92): I (Inspector)

IS. Date and time of dispatch to the court (STl # gvor &Y e 3R
qAY):



173 ANNEXURE- 9 B
N.C.R.B (T<1.91.31m2.4Y)

FIRST INFORMATION REPORT
(Under Section 173 B.N.S.S)

YgH gaar RaE
(¢4RT 173 ot U7 TH TH & dEd)

District/Unit (Fren/s#1s): HYIT  P.S. (Yre): Sd Year (a¥): 2024

FIR No. (T.9.R. ®.): 0415 Date and Time of FIR (T.H.R. #r R
AR wH7): 20/09/2024 14:14 €&

S'NO.' Acts (3rfafaae) Sections (YTRT(T))

(F..)

I Reya sfafags, 2003 136

(@) Occurrence of offence (3R Y "eEn):

1 pay (fReT): gear Date from (R#T& &):  Date To (T
18/09/2024 d): 18/09/2024
Time Period (AT Time From (§89 ¥):  Time To (FHAT
Jrafer): Ig7 8 23:50 For a%): 23:50 For
(b) Information received at P.S. (UTeT Date (f&=TTh): Time (FHY):
STeT =T gred g‘é’): 20/09/2024 14:14 s
(c) General Diary Reference Entry No. (qﬁﬁz Date and Time
(QSTATTET HEH): §): 032 (e 3R
qHY):
20/09/2024
14:14 s

Type of Information (IIT FT YHR): faf@a

Place of Occurrence (I€TFY):

L. (a) Direction and distance from P.S. (YT=T ¥ {ff IR Beat No. ('cﬁZ'
fgam): 9@, 2 . & H.):

(b) Address (9dT): STIAAT B 83T ST
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N.C.R.B (T<1.91.31m2.4Y)

(c) In case, outside the limit of this Police Station, then Name of P.S. (ﬂﬁ'
AT WAT F TET § d AT HT ATH):

District (State) (TS (I5)):

6. Complainant / Informant (RY&TIa®4r / Hjm‘f):

(a)
(b)
(c)

(e)
)

(2)

(h)
(i)

Name (1) Aoleg hAN ag

Father's/Husband's Name (Ram/afa &1 ama):

Date/Year of Birth (S= faf¥r / (d) Nationality (ISEIIdT): HRA
a¥): 1989

UID No. (T3T$3T H.):

Passport No. (qT@9E H.):

Date of Issue (STRY F¥A FT f&ATF): Place of Issue (AT FI HT TATH):

ID Details (Ration Card, Voter ID Card, Passport, UID No., Driving
License, PAN) (Yg9Tel f3aRor (W &1 ,AGSTAT F1$ ,IW9IE, THTES

H., gfaor asdy, 49 F18))

S.No. ID Type (4g@s U5 FT ID Number (Tg9T< HEAT)
(€25 .

Occupation (SqHT):
Address (9dT):

S.No.  Address Type (9T Address (94T)
(F.9.)

FT YFR)

L oA o 3R =T 33/11 F0dr | faega
3Ydheg BT , Sid, HY, 3 Te,
R

2 vl g AR HHTear 33/11 F0dr , Rega
3Yeheg BE , Sid, HAYIT, IR TS,
R
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N.C.R.B (T<1.91.31m2.4Y)

9.

10.

11.

() Phone number (gI#T9 &.): Mobile (RYETEe H.): 91-70603XXXXX

Details of known / suspected / unknown accused with full particulars (FTd /

wfeay / 3rawa JfYFd w1 Q f@aor afga aof=):

Accused More Than (3TATd 3RAM v & 3O & ar FEan): 0

S.No.  Name (amar)  Alias Relative's Present Address(FiHTeT
(F.9.) (39TH) Name (RedgR -

)
T ATH)

Reasons for delay in reporting by the complainant / informant (ﬁﬁﬂ'ﬂm‘f /
Faaadr ganT Raie &8 @ gof Fe & HRon):

Particulars of properties of interest (HeT=td WFIT HT &Aawor);

S. No. Propertty Category  Property Type Description Value(In
(#.9.) ("Fafar (FFafear & (frawom) Rs/-) (T
Srof) YFR) (% #))

Total value of property (In Rs/-) (FFqfer &T ad AeU(F #H)):

Inquest Report / U.D. case No., if any (ﬂ gatam Rale / z];.z&.um q., afe

g B):

S.No.  UIDB Number (Z.31.4&0T ¥.)
(#.9.)
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N.C.R.B (Te1.H).31m2.€Y)

12. First Information contents (TIH HIAT TLY):

13.

oTehel g fewdl ardr dar #, U7l 3HeFeT Heled Ul Sid. HYI FAgled,
{IEX AT =T & o featigr 18.09.2024 &T ¥ THAT 11:45 a1ar 33/11
hdl faegd 3udheg TR @ QT 11 Sl SdhT 9w W e 3mg
S I 3udeg W ddld 3Udeg IRATeR A HlAS JAT GaRT AT 1150
mmmﬁm@mmmaﬁggﬁoo.oommm
gdl Hoe T TS W 39hes IRETe GaRT 3&d YN &l shs3ad
@ e qur S gaar At FeAe e gl & & & 78 Reiw
19.09.2024 T gag A &g Midee d Fehrer Aidersha! garT s @
agifeier & a8 FAY 06.30 S Mo YHIA GART HeT, BINT A3
TITHY TS ol TS gles el g5 dd 3 TGS H s 07.45 oo
Y1 & AMfdeg EGaRT ANUTeIG HISS Welehl BTl HIST dle], HIAT 39T
T AT & SRIT AT g3 H TUIGAT AfeeX & ATHA HiT b STeafAan
B g3E A JAH 93 w¢ U3 § T @ Ho U3 39d GV I A W
Y g3 & dur ar ¢¢ w3 B e guear siAa by dfdernadl cart 73t
& IS AlF W SR AR A AT §IHT 3oFcT B @139 fohaly
AFHS T ATATIH SaRT TS IAT § AT 3e7eh SaRT &1 SIEisl $cdnie
CaRT ¥ 98 &I I § AR ollsel ' g&ET et AT 18:10 w
TSl TTe], IS ISWIFT & 39 Hog § fqomeig giiar & ary-ary e
STIdT P JATH fEFhdl T TTHAT FIAT TST TAT JR F I§T 93T 319
A HIE ¢ 6 AAs G AAGH d ey d@iFAfad safFaar & aweg
FHIA URT H G doliehd X HAH HRAET A Sl HAT Y| THT
doee  20/09/2024 Adles HAR e 3R AfATG=ar 33/11 &dr faegd
3Yeheg BT AYIT AT 70603XXXXX Ale # g0H0 1560 3TeRr HAR
YAIOIT T g foh TedR &I Aehel ec; T Asg Jifehcd T a4l & |

Action taken: Since the above information reveals commission of offence(s)
u/s as mentioned at Item No. 2.

(& =t FAEE) : 9% IWFT TEER ¥ gaT goar § F AW Fe
FT dlT A . 2 H 3od@ URT & dgd 8.):

(1)
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14. Signature / Thumb impression
of the complainant / informant

(RrFraasar / gaarhar &

15.

2)

3)

“4)

Registered the case and took up the investigation (F&hI0T gof fohar I
IR I & e r =) /0 or (A

Directed (Name of 1.0.) (SIT& 3% #T Rank (9g): 3ufadieTs/

AATH): NARESH KUMAR BHATI IR e

No. (¥.): 972292856 to take up the Investigation (Y ST
YA g A o & fow Ader f&=ar =) or (3T

Refused investigation due to (SITT & fow): or (¥ HROT
sHR fhar 3m)

Transferred to P.S. (YTeT): District (farem):

on point of jurisdiction (FY AAAFR F HFRUT FEATARA).

F.L.R. read over to the complainant / informant, admitted to be correctly
recorded and a copy given to the complainant /informant, free of cost.

(Rsrrasdl / gaarrar t waffAr 9 FT goa$ =, T oF g5
A AR wF F feew RFasar a1 § ad)

R.0.A.C. (3R.31.w.4)

Signature of Officer in charge,
Police Station (UTAT THTY &

FEAIEN)
Name (aITH): PS JAIT

Rank (95): I (Inspector)

FEAEY /31'11;6 a1 farene) No. (€.): 9454403955

Date and time of dispatch to the court (3gTard & I¥or &Y &= 3R
qHY):
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N.C.R.B (T<1.91.31m2.4Y)

FIRST INFORMATION REPORT
(Under Section 173 B.N.S.S)

YgH gaar RaE
(¢4RT 173 ot U7 TH TH & dEd)

L. District/Unit (Fren/z=rs): HYIT  P.S. (Yre): Sd Year (a¥): 2024
FIR No. (T.g.R. ®.): 0417 Date and Time of FIR (T.H.R. #r R
R w#7): 20/09/2024 22:09 T
2. S'NO.' Acts (3rfafaae) Sections (YTRT(T))
(F..)

I wdefas d@ufy geae 3
faror AT, 1984
2 wdefas d@uft e O
faror fafage, 1984

3. (@) Qccurrence of offence (39T Y "eEdn):

1 pay (R=0): IEAT Date from (=T H): Date To (=TT
19/09/2024 da): 19/09/2024
Time Period (§AY Time From (§#T ¥):  Time To (FAT
Iafe): I 4 10:30 s a®): 10:30 s
(b) Information received at P.S. (9Tt Date (f&=TT): Time (¥HY):
STeT AT gred gé'): 20/09/2024 21:57 s
(¢) General Diary Reference Entry No. (Wﬁﬁ‘d’ Date and Time
(ASTTTHET HEH): &) 060 (feaiw 3k
"HY):
20/09/2024
21:57 &t

4. Type of Information (1T HT YHR): IGIECG]

5. Place of Occurrence (TCATEY):
1.
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N.C.R.B (T<1.91.31m2.4Y)

(a) Direction and distance from P.S. (41T & {ﬁ R Beat No. (dfie

fam): gf&ror - 9g, 03 f&. . H.):

(b) Address (9dT); TR T THAUT SR ey, arer AT SR 3R AT

Sid

(c) In case, outside the limit of this Police Station, then Name of P.S. (Elﬁ!.'
gq1AT HAT & 98T § dY AT FT ATH):

District (State) (ToreIT (I59)):

6. Complainant / Informant (RIrIaHdr / H@Fﬂﬁ‘f):

(a)
(b)
(c)

(e)
)

(2)

(h)
(i)

Name (sATd): [ Pigelr

Father's/Husband's Name (Rram/afa &1 ame):

Date/Year of Birth (= faf¥r / (d) Nationality (ISERIT): HR
a¥): 1994

UID No. (Z3M$3t H.):

Passport No. (qr@9E H.):

Date of Issue (STY #¥A T f&ATF): Place of Issue (T FIT HT TYTH):

ID Details (Ration Card, Voter ID Card, Passport, UID No., Driving
License, PAN) (Tg9TeT faRor (IR 18 ,AdQrar H18 GHA9IE, TS
H., s asdw, 49 +13))

S.No. 1D Type (Tg9= 97 #T ID Number (g9 HEAT)
(F.9.)

T$R)
Occupation (ST9H):
Address (9T):
S'NO.' Address Type (9dT  Address (9dT)
(#.49.) ST )
R X AT Y e | T

QITHIoT 3 9eel, HRA

2
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N.C.R.B (T<1.91.31m2.4Y)
2 Ry g R AP AYT Jearae , A
SISOl 3 9e2l, HRd
() Phone number (IH™ q.): Mobile (&S H.): 91-99270XXXXX
7. Details of known / suspected / unknown accused with full particulars (T /
wfewer / srara sffgFa w1 Q¥ Rawor gfea aofa):
Accused More Than (3rATd AR T ¥ 30« & ar F&an): 0
S. Nf" Name (7197)  Alias Relative's Present Address(3a#TeT
(F.9.) (394TH) Name (R2dgR )
HT ATH)
8. Reasons for delay in reporting by the complainant / informant (ﬁmmam‘r /
YTl @Rt RAIE &8 & gof = & FRO):
9. Particulars of properties of interest (Fafeud &afa &1 faavor):
S.No. Propertty Category  Property Type Description Value(In
(F.9.) (&9l (FFf & (Fazon) Rs/-) (Ao
syofY) T$R) (¥ #))
10 Total value of property (In Rs/-) (§#9qfe &1 wd HA(T #H)):
11.

Inquest Report / U.D. case No., if any (ﬂ gateT RayE / zg?r.mvr q., afe

g B):

S.No.  UIDB Number (Z.2.9&0T ¥.)
(F.%.)
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N.C.R.B (Te1.H).31m2.€Y)

12.

13.

First Information contents (YIH T TLY):

el dEUR feal  aIdr ar # AMAW AT Heled Sid AYW vy
ST § gealdel Sl dfel #AET W 1T 3R 39 g7 Y fashra g,
FAYI ¢RI geil I AT W= &g T olle foh e &1 aifd e ket
& HFeH H |HgICT, SWITd [AWash & Heaotl # HIerd el ¢ fob
feaTieh 19-09 2024 I 9 10:30 &9 ¥ fARETOT & FHAY 2Wr T %
TR ¥ TFATOT fAgR ST arel AT W &t 3 39 g Y faem
qRYE & GIRT HHCRT FEIT ALY Jerardel [ FITEor #AYT & fe
doc foh geem g TUIad &g fF @1 & 14 T 9 Semerer 100 #
FaTs H MNA do¢ & US FIced & HRUT &TIIEd X oF I § ST TqFaeeT
# fEqEdel TAMR 97 # FohRIq Ier H T fa8eT Sart B §39 &
YT, 3TV YT, FIh TP, Jealdsl AR IJFHIT TG Hrellell &
Hifoleh 31T & @emh RAIC go Al =0 & HUAT ST FohoT H HYI]
gerael fasra Wfteor garT et TRl SR EFAfa & Jiaeid Ut @
Fred gU el & 3¢ afvla cAfFaal garT affaaed fhar arr &1 saar
oiieh gEafd aehare Jifafaes va 3 Ifafagat & iaed s geafd
FI Ifeed Ud A5 ae & FFaeY A GUA Fa RUE gof FXel # Fee
HY HIGTsd IS 39fST famer Higelr 7R AfATAT AR geerast  fawra
ITRIRIOT 99270XXXXX feetieh: 20/09/2024FcaTeleh: 1. T & BT 2.
feeTeh 19/09/2024 T EgEdlel FATER T3 # FehRId FATIR & Srmwfd
Alc H F10 1187 dehlel 3gHAS TAIUIT T § foh wAchel dBR s T
Aeg HFYEY T 3Hfehc I -0 &

Action taken: Since the above information reveals commission of offence(s)
u/s as mentioned at Item No. 2.

(F TR FREAE : GfF ITRFT TFFR F IAT T § I Fa
FT allT A H. 2 # 3ed@ YRT & ded &.):

D) Registered the case and took up the investigation (¥hT0T gor T aram
3k siwr & faw fo=r a=@m): /1 or (A

(2)
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N.C.R.B (T<1.91.31m2.4Y)

14. Signature / Thumb impression
of the complainant / informant

(Rrrrasdt /| gaaEdr &

15.

3)

4)

Directed (Name of 1.0.) (SITT 3fO®RY #T Rank (9g): 3ufa{iars/

ATH): NARESH KUMAR BHATI 3ax faders

No. (¥.): 972292856 to take up the Investigation (®Y STg
9 9 A o & fow Ader f&=ar =) or (3M)

Refused investigation due to (ITT & faw): or (& FHROT
ShR fFaT )

Transferred to P.S. (UTelT): District (F3rem):

on point of jurisdiction (F SAMAFR & FRUT gEATARA).

F.L.R. read over to the complainant / informant, admitted to be correctly
recorded and a copy given to the complainant /informant, free of cost.

(RFraasal / gaarrar 1 wAfA$r 9g T goarg a4, T oo g8
A AR wF F e RFrrawar #r & )

R.O.A.C. (3IR.31.T.4)

Signature of Officer in charge,
Police Station (JTeT YHTY &

FEAIEN)
Name (sTTH): PS JAIT

Rank (92): I (Inspector)

FEATAT /37978 &1 forarmeT) No. (8.): 9454403955

Date and time of dispatch to the court (STl # gyor Y e v
qAY):
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21 greff 7 @t qd womawar ? AR 7 &) Sue five fu A e
A oI goem O 2| SWiE mERl W AfgE $t R
fagror s ) Rer fad SR @) Jreen @ i e

g O @) IRAT B ATUR PG b freg =i gwmwor
A weftra o= Ybad HEAT URTE WRAT-415 /2024 TRT—136 faega
afifrm 7 @ 3/5 Aidwife waafa afa Frarer e qor gec
U WEAT 417 /2024 ORI-3/5 Wddtie W @i farer
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far-2 | '
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Annexure No. 11 B
Court No. - 42

Case :- CRIMINAL MISC. WRIT PETITION No. - 19146 of
2024

Petitioner :- Narain Prasad Dalmia And 7 Others
Respondent :- State Of Up And 3 Others
Counsel for Petitioner :- Taniya Pandey
Counsel for Respondent :- G.A.

Hon'ble Mahesh Chandra Tripathi,J.
Hon'ble Prashant Kumar,J.

1. Heard Sri Manish Tiwary, learned Senior Advocate assisted by
Ms. Taniya Pandey, learned counsel for the petitioners and learned
A.G.A. for the State.

2. The instant writ petition is preferred for quashing impugned FIR
No0.0413 of 2024 dated 19.09.2024 under sections 29, 33, 41, 42
and 51 of Indian Forst Act, 1927,Sections 4/10 of U.P. Protection
of Trees Act, 1976, Sections 9/39/51 of the Wild Life (Protection)
Act, 1972 and Sections 324(5)/189(2) and 223 of B.N.S., 2023.
Further prayer has been made for staying further investigation of
the aforesaid case.

3. Learned counsel for the petitioner submits that the instant FIR
has been challenged on the ground that the petitioners are not the
owners of the land in question and an agreement to sale was
executed on 31.07.2024. He further submits that in two other FIRs
relating to the same matter, Co-ordinate Bench of this Court vide
orders dated 23.10.2024 passed in Crl. Misc. Writ Petition
Nos.19143 of 2024 and 19144 of 2024, notices have been issued
and arrest of the petitioners have been stayed. He prays for similar
indulgence in the matter otherwise the petitioners would suffer
irreparable loss.

4. The matter requires consideration.

5. Issue notice to respondent no.4 returnable at an early date. Steps
be taken within a week.

6. Let the instant writ petition be connected and listed with Crl
Misc. Writ Petition Nos.19143 of 2024 and 19144 of 2024.

7. Till the next date of listing or till submission of police report
under Section 173(2) Cr.P.C.(now Section 193(3) of Bhartiya
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Nagrika Suraksha Sanhita, 2023), whichever is earlier, the
respondents are restrained from arresting the petitioners pursuant
to the impugned FIR subject to cooperation in ongoing
investigation.

Order Date :- 24.10.2024
Manish Himwan



206 . | 129
Annexure No.12 (Received Through Official Email Of FSI)

Factual status report
with reference to
the Hon'ble National Green Tribunal
Principal Bench, New Delhi's
Order dated 30 September 2024
in OA No. 1191/2024
submitted by the Forest Survey of India
to the nodal agency
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Background -

In their order dated 30 September 2024, in O.A. No. 1191 / 2024, the Hon'ble National
Green Tribunal constituted a Joint Committee with the District Magistrate, Mathura as
the nodal agency, and including the Director (General) of the Forest Survey of India,
Dehradun.

Paragraph 1 of the Hon'ble National Green Tribunal's Order mentions that “In this
original application, applicant has made allegation in respect of illegal felling of 454
trees at Dalmia Farms located on Chhatikara-Vrindavan Road, Mathura, Uttar
Pradesh, within the Taj Trapezium Zone".

Paragraph 2 of the Hon'ble National Green Tribunal's Order mentions that "Applicant
has alleged that illegal felling of trees has taken place on 18th and 19th September,
2024."

. The joint committee was directed to "carry out the spot inspection, ascertain the

number of trees that have been illegally cut in the area concerned and also the
persons responsible for the same." In this exercise, the Director (General), Forest
Survey of India is also required to provide satellite images to ascertain the extent of

the illegal felling of trees.

_ The site visit of the joint committee was made on 8th November 2024 further to the

nodal agency's letter number 1852/33-1 dated 28 October 2024.

. Hence this report.

Site and situation of the area

1. To reach the correct site, and to ascertain the facts, location details were received

from DFO Mathura in the form of kml files, and the same were cross-checked during

the site inspection using GPS coordinates. A screenshot of the same is placed under
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¢ forrecords:

Location map of the area. Red area indicates private land, and yellow area indicates protected forest.

Analysis of recent changes using high-resolution satellite imagery

1. High-resolution historical satellite imageries as available from Google Earth were
utilized to find recent changes. We can observe felled trees, and the track marks of

heavy equipment.

Page 3 of 7



Post-event satellite imagery dated 28 October 24 showing toppled trees and track marks of
heavy equipment. '
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Close-up of a location in the pre-event satellite imagery.

Close-up of the same location in the post-event satellite imagery showing toppled trees and
track marks of heavy equipment. :
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Observations during the site visit <

1. The site visit corroborated the satellite imageries, and several uprooted trees were
observed, indicating the use of heavy machinery in the process. Biodiversity-
supporting species including peepal, jamun, ber, neem, and amrood have been

uprooted in large numbers. Eucalyptus trees in the surrounding land have not been

uprooted.

Photograph of site visit. Uprooted trees.

TS L]

Uprooted trees. Some trees have been processed using axe / saw.

2. Tree enumeration data compiled by the team of the Forest Survey of India is annexed
in Annexure-1.

3. Wild birds like babblers were observed at the site. Since the trees have already been
uprooted, it is difficult to estimate the actual numbers of birds aﬁd wildlife affected by

the uprooting.
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{_Details of persons responsible for uprooting, as investigated by the forest, police, and
revenue officials, were discussed during the site visit. The Forest Survey of India

concurs with the investigation.

Conclusion

1. Pre-event satellite imagery dated 26 June 2022 shows erect trees. Post-event satellite
imagery dated 28 October 2024 shows toppled trees. Thus, felling of trees originally
standing on the site is established.

2. Track marks of heavy equipment are observed in post-event satellite imagery dated
28 October 2024 near the felled trees.

3. During the site visit, it was found that 454 trees have been felled, including
biodiversity-supporting species such as peepal, jamun, ber, neem, and amrood.
Enumeration list of felled trees is presented in Annexure-1.

4. Felling of trees was found both on private land, and in protected forest land.
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ViR FOREST sm%r:!?%? INDIA ANNGYURE =]
KAULAGARH ROAD, DEHRADUN ’
Enumeration list of trees present in Private Land
s:; :xaslphz?e\: of |Botanical Name Collar Girth| GBH |Tree Length| PF/PL | Remarks
(CMs) (C™s) (Mts.)
1 _[Papdi Pongamia pinnata 094 089 11.20 PL
2 |Kadam Anthocephalus cadamba 099 076 09.40 PL
i Shahtoot Morus alba 071 041 04.55 PL
4 _|Shahtoot Morus alba 125 111 09.50 PL
|5 [pipal Ficus religiosa 059 047 02.50 PL__ | Top Broken
6 |[Neem Azadirachto indica 056 041 06.60 PL
7 |Neem Azadirachta indica 130 111 12.50 PL
8 |Neem Azadirachta indica 135 125 11.10 PL
9 |Shahtoot Morus alba 165 112 06.40 PL
10 |Jamun Syzygium cumini 089 072 12.60 PL
11 |Bagan Bailya Bougainvillea sp. 035 - 03.45 PL Top Broken
12 [Jamun Syzygium cumini 026 017 05.10 PL
13 |Pipal Ficus religiosa 072 078 03.40 PL Top Broken
14 |Neem Azadirachta indica 115 096 10.20 PL
15 |Shahtoot Morus alba 076 061 04.40 PL
16 |Lassora Cordia dichotoma 061 046 04.40 PL
17 |Pipal Ficus religiosa 065 056 08.50 PL
18 |[Lassora Cordia dichotoma 067 059 07.00 PL
19 [Jamun Syzygium cumini 045 031 03.45 PL
20 |Kadam Anthocephalus cadamba 051 043 07.00 PL
21 |Lassora Cordia dichotoma 071 063 06.40 PL
22 |Safed Siris Albizza procera 215 145 18.75 PL Stump
23(A) |Pipal Ficus religiosa 078 080 04.30 PL
23(B) |Pipal Ficus religiosa 051 036 05.90 PL
24 |Subabul Acacia nilotica 048 035 06.90 PL
25 |Jamun Syzygium cumini 076 - 07.15 PL Stump
26 |Ashoka Polyalthia longilfolia 082 - 072 03.10 PL Top Broken
27 |Safed Siris Albizza procerd 205 140 19.20 PL
28 |Chatiwan Alstonia sp- 075 067 04.30 PL
29 |Neem Azadirachta indica 076 064 10.60 PL
30 |Shahtoot Morus alba 068 050 08.50 PL
31 |Safed Siris Albizza procera 151 131 1430 PL
32 |Lassora Cordio dichotoma 090 052 03.95 PL
33 |Ashoka Polyalthia longilfolia 058 054 05.40 PL
34 |Chatiwan Alstonia sp. 058 040 05.30 PL"-
35 |Neem Azadirachta indica 127 103 10.95 PL
36(A) [Jamun Syzygium curmini 137 141 05.70 PL Top Broken|
36(B) [Jamun Syzyqiurn cumini - 090 05.40 PL
37 |Neem Azadirachta indica 170 153 13.75 PL
38 |Neem Azodirachta indica 171 155 13.73 PL
39 |Jamun Syzygium cumini 066 045 07.70- PL
40 [Jamun Syzygium cumini 088 062 06.90 PL
41 |Jamun Syzygium cumini 070 054 08.40 PL
42(A) |Jamun Syzygium cumini 115 049 08.10 PL
42(B) {Jamun Syzygium cumini e 052 07.20 PL
43 |lamun Syzygium cumini 110 093 )
44 |Shahtoot ol et
Morus alba 114 085 08.90 PL
45 |Neem ﬁ Azadirachta jndica 120 116 04'80 PL i
== - . Zo A’ . M
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KA:;OREST SURVEY OF INDIA
E“::“el'ttior: :::t of trees present in Private L:‘C;ARH READDERAE K
. ocal Name of |Bot
N Ihespecies anical Name Collar Girth GBH |Treelength| PF/PL | Remarks
46 |Neem Azadir =i ol (cms) (Mts.)
achta indica 135 120 12.30 PL
47 _|Neem Azadirachta indi
28 |Neem - ica 090 085 03.50 PL  |Top Broken
Azadirachta indica 080 080 12.10 PL
49 |Lassora Cordia dichotoma 140 141 11.10 PL
50 |Lassora Cordia dichotoma 096 090 10.30 PL
51(A) |Lassora Cordia dichotoma 165 085 10.30 PL
51(B) |Lassora Cordia dichotoma - 115 09.30 PL
52 Neem Azadirachta indica 085 070 08.80 PL
53 |Subabul Acacia nilotica 073 050 09.95 PL
54 |Shisham Dalbergia siss00 115 105 10.20 PL
55(A) |Beri Ziziphus mauritiana 045 030 04.20 PL | Top Broken
55(B) |Beri Ziziphus mauritiana - 030 04.10 PL
56 |Lassora Cordia dichotoma 152 148 09.10 PL
57 |Neem Azadirachta indica 070 065 06.20 PL Top Broken
58 |Neem Azadirachta indica 165 150 03.20 PL Top Broken
59 |Beri Ziziphus mauritiana 135 120 04.30 PL Top Broken
60(A) |Beri Ziziphus mauritiana 120 060 03.10 PL Top Broken
60(B) |Beri Ziziphus mauritiand - 070 03.40 PL
61 |[Neem Azadirachta indica 156 140 10.80 PL
62(A) |Neem Azadirachta indica 150 130 11.30 PL Top Broken
62(B) |[Neem Azadirachta indica - 080 02.30 PL Top Broken
63 |Neem Azadirachta indica 140 125 09.50 PL
64 |Neem Azadirachta indica 100 089 06.70 PL
65 |Neem Azadirachta indica 090 080 10.30 PL
66 |Neem Azadirachta indica 145 130 03.10 PL Top Broken
67 |Neem Azadirachta indica 125 110 08.10 PL
68 [Neem Azadirachta indica 089 065 01.85 PL | Top Broken
69 |Beri Ziziphus mauritiand 105 085 01.70 PL | Top Broken
70(A) |Pipal —_|Ficus religiosa 155 065 04.30 PL
70(B) |Pipal Ficus religiosa — 070 03.90 PL
70(C) |Pipal ~_|Ficus religiosa = 060 04.20 PL
71 |Neem Azadirachta indica 105 090 02.90 PL Top Broken
72 |Papdi El pongamia pinnata 180 150 08.80 PL
73 |Neem Azadirachta indica 160 151 10.60 PL
74 |Pipal ~_|Ficus religiosa 095 047 04.90 : PL
75 |Pipal Ficus religiosa 175 171 11.95 ‘PL
76 |Shahtoot Ma 105 090 05.80 PL
77 |Shahtoot Morus alba 095 085 06.20 PL
— g [Neem Azadirachta indica 110 105 08.50 PL
79 |Shahtoot [Morus alba 145 095 10.40 PL
80(A) shahtoot Morus alba 180 120 05.80 PL Top Broken
g0(B) |Shahtoot | Morus alba e 110 05.70 PL | Top Broken
81 |Neem M{rachta l.ndr'ca 140 125 07.30 PL Top Broken
g2 |Neem A'zad:rac.hfa indica 160 145 06.50 PL__ | Top Broken
g3 |Pipal Ficus religiosa 095 076 09.50 PL
g4 |Neem Azadirachta indica 093 087 02.80 PL
85(A) Papdi Pongamia pinnata 250 140 12.65 oL
85(B) [Papdi & Pongamja‘pinnata = 120 11.90 PL Page |
A ATO s 3L ”~
V. of Po) \é&\
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»
FOREST SURVEY OF INDIA
KAULAGARH ROAD, DEHRADUN
Enumeration list of trees present in Private Land
sl. |Local Natne of |Botanical Name Collar Girth| GBH |Tree Length| PF/PL | Remarks
N |the Species (CMs) (CMs) (Mts.)
86 |Shahtoot Morus alba 140 090 06.20 PL
87 |Papdi Pongamia pinnata 140 110 11.20 PL
g8 |Beri Ziziphus mauritiana 080 075 06.95 L |Top Broken
89 |Neem Azadirachta indica 105 104 10.35 PL
__20 Beri Ziziphus mauritiana 158 155 09.90 PL
| 91 Neem Azadirachta indica 050 045 08.80 PL
92 |Pipal Ficus religiosa 680 450 16.70 PL
93 |Beri Ziziphus mauritiona 090 075 08.40 PL
94(A) |Neem Azadirachta indica 160 115 7.30 PL
94(B) |[Neem Azadirachta indica - 085 07.20 PL
95 |Aam Mangifera indica 270 265 11.10 PL
96 [Neem Azadirachta indica 160 145 11.15 PL
97 |Kikar Babol Acacia nilotica 105 090 06.70 PL
98 |Neem Azadirachta indica 170 165 11.90 PL
99 |Neem Azadirachta indica 173 164 12.10 PL
100 |Chilbil Holoptelea integrifolia 155 150 09.50 PL
101 |Beri Ziziphus mauritiand 075 035 04.70 PL
[102(A) |Aam Mangifera indica 240 140 08.50 PL “ul
102(B) |Aam Mangifera indica - ___155 08.20 PL
103 |Kadam Anthocephalus cadamba 095 | 089 | 08.80 PL
104 [|Jamun Syzygium cumini 175 160 _’ZLOf-ZO PL
105 [|Jamun Syzygium cumini ] 160 ___152____ 11.20 PL ]
106 [|Jamun Syzygium cumini 185 148 10.50 :t
107 |Beri Ziziphus mauritiand 080 072 05.80 |
108 |Beri Ziziphus mauritiand 078 070 06.10 PL
109 |Pipal Ficus religiosa 085 076 06.90 PL
110 [Beri Ziziphus mauritiand [ 090 1 072 07.10 PL
111 |Gular Ficus glomerata 075 067 05.10 PL
112 |Beri Ziziphus mauritiand 067 063 06.10 PL
113 |Pipal Ficus religiosa 060 056 04.50 PL
114 |pipal Ficus religiosa 086 079 03.50 PL
115 |Pipal Ficus religiosa@ 087 080 | ____ga_g) PL
116 |Neem Azadirachta indica 125 110 | ___98’8_0 PL
117 |Pipal Ficus religiosa I 053 045 __’OZf-SO PL
118(A)|Jamun Syzygium cuminl: 150 055 ____11.20 PL
118(B) |Jamun Syzygium cum{n{ - 051 11.70 . PL
118(C) |Jamun Syzygium cumini - 75 11.00 PL
119 [Jamun Syzygium cumini 110 095 06.90 PL
120(A) |Jamun Syzygium cumini 135 090 10.50 PL
120(B) |Jamun Syzygium cumini - 060 10.30 PL
121 [Jamun Syzygiurm cumini 245 235 12.90 PL
122 shisham Dalbergia 5is500 105 083 07.80 PL
123 [Jamun Syzygium cumini 135 125 08.30 PL
124 [Jamun Syzygium cumini 096 079 10.50 oL
125 |Pipal Ficus religiosa 035 022 03.10 =
126 [Jamun Syzyq:um cur-mn.l 110 095 08.10 oL
127 |Neem Azadirachta indica 130 110 T 5
128 |Neem Azadirachta indica 142 133 09.70 PL Page
Zarits,, = :
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FOREST SURVEY OF INDIA —
KAULAGARH :
Enulmeration list of trees present in Private Land ROAD, DEWRE-
Sl. |Loca
N line Sl::;:: of |Botanical Name Collar Girth| GBH  |Tree Length| PF/PL | Remarks
e (C™s) (CMs) (Mts.)
129 |Neem Azadirachta indica 190 160 11.50 PL
130_|Shisham Dalbergia sissoo 155 140 09.75 PL
131 |Jamun Syzygium cumini 155 142 10.30 PL
132_|Pipal Ficus religiosa 110 071 05.10 PL__|Top Broken
133 |Neem Azadirachta indica 190 185 10.30 PL
134 |Shahtoot Morus alba 069 060 06.90 PL
135 |Shahtoot Morus alba 060 053 04.10 PL Top Broken
136 |Lassora Cordia dichotoma 115 102 08.70 PL
137 |Neem Azadirachta indica 115 095 07.90 PL
138 |Beri Ziziphus mauritiand 099 095 05.70 PL
139 |Shisham Dalbergia siss00 050 050 07.80 PL
140 |Lassora Cordia dichotoma 065 053 04.10 PL
141 |Papdi Pongamia pinnata 075 063 02.10 PL Top Broken
142 |Papdi Pongamia pinnata 076 068 _,07-50 PL
143 |Pipal Ficus religiosa 085 078 09.10 PL
144 |Neem Azadirachta indica 150 135 11.30 PL
145 |Neem Azadirachta indica 073 070 08.20 PL =
146 |[Neem Azadirachta indica 59 050 06.10 PL
147 |Neem Azadirachta indica 105 080 06.30 PL
[ 148 |Jamun = Syzygium cumini 092 075 07.10 PL Top Broken
149 |Neem Azadirachta indica 150 130 09.10 PL |
150 |Neem Azadirachta indica ____1_2_.‘3____ 110 0610 | PL 1 ——
151 |Jamun Syzygium cumini 135 125 09.80 __gL___________
152 |Chatiwan Alstonia sp. 140 __}}Q__ 07.10 ___gl._____________
153 |Chatiwan Alstonia sp. ___9_8_5____ 080 06.20 PL -
154(4) |amala Embelica offcinalis . 088 07.10 PL
154(8) |Amala Embelica offcinalis . 054 06.90 PL
154(C) |Amala Embelica offcinalis - 035 ____(2110 PL
155 |Amala Embelica o/fcinalis _’__0_83____ 080 _f_o_§g0_ PL
__1;6'_ Y.aronda Carissa carrandus 048 040 02.00 PL Top Broken
157 |Karonda Corissa carrandus 035 025 |, os10 | Rt
158 |Nimbu Citrus medica 035 028 03.15 PL
’15—9—‘ Neem Azodirachtd indica 124 120 11.60 PL
—_156— Neem Azodirachta indica 070 060 07.00 PL
_1'6'1(7)— pipal Ficus religiosa 120 048 12.75 PL
161(8)|Pipal Ficus rehgroso - 035 11.90 PL
162 ﬁfﬂ’—/w‘ﬁﬁ“l_ﬂﬁl’_‘."/ 105 080 09.20 PL
163 _J_a_r_n_u_rl,_,__.-——-i)_’_’!i’ﬁ’.’y_"ﬂﬂ_.d———— 150 140 09.80 PL
164 |Neem Azadirachtd indica 175 | 145 08.10 PL
165(A) jJamun Syzygium curmini 160 107 02.10 PL Top Broken
165(B) |Jamun Syzygiuim cumini - 080 03.10 PL Top Broken
166(A) [Jamun Syzygiurm cumini 160 108 9.10 PL
166(B) |Jamun S_VﬂQ‘_”L'—"—“—"—'"—" i 080 8.30 PL
167(A) [Jamun Syzygium curmini 136 027 05.70 PL
167(8) |Jamun Syzygiurm cumint = 080 06.00 PL
167(C) [Jamun Syzygium cumini = 070 05.90 PL
168(A) [Jamun Syzygium cumini___ 165 107 10.10 PL
168(B) |Jamun Syzygium cumint - 070 09.80 PL Page §
~ 7010 A/ /Q‘) t%&\
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&>
: FOREST SURVEY OF INDIA S
KAULAGAR
En:'mer:tionl list of trees present in Private Land HROAD DERRATY
. |Local Name of |Bota
e tancies nical Name Collar Girth| GBH |Treelength| PF/PL | Remarks
e — e 2E (CMs) (Cms) (Mts.)
yzygium cumini - 085 10.20 PL
169 [Aam Mangifera indica 200 188 09.90 oL
170 |Amla Embelica offcinalis 080 070 07.75 PL
T
sidium guajava 055 050 02.80 PL
173 |Amrood Psidium guajava 045 038 05.85 PL
174(A) |Amrood Psidium guajava 068 048 04.90 PL | Top Broken
174(B) |Amrood Psidium guajava - 050 03.83 PL | Top Broken
175 |Amrood Psidium guajava 050 042 04.20 PL
176(A) |Pipal Ficus religiosa 057 030 04.70 PL
176(8B) |Pipal Ficus religiosa - 030 04.70 PL
177(A) |Pipal Ficus religiosa 065 055 03.50 PL
177(8B) |Pipal Ficus religiosa - 036 03.90 PL
178 |Pipal Ficus religiosa 115 095 06.10 PL
179 |Neem Azadirachta indica 115 105 10.10 PL
180 |Neem Azadirachta indica 165 140 11.90 PL
181 |Neem Azadirachta indica 125 115 11.70 PL
182 |Neem Azadirachta indica 163 106 10.40 PL
183 [Neem Azadirachta indica 163 093 10.30 PL
184 |Neem Azadirachta indica 185 170 11.90 PL
185 |Jamun Syzygium cumini 095 076 10.15 PL
186 |Neem Azadirachta indica 163 080 10.10 PL
187 |Neem Azadirachta indica 095 087 08.10 PL
188 |Beri Ziziphus mauritiana 085 072 09.80 PL
189(A) |Neem Azadirachta indica 121 085 11.90 PL
189(8) |Neem Azadirachta indica - - 052 11.80 PL
190 |Neem Azadirachta indica 105 085 12.10 PL
191 |Neem Mzadirachta indica 128 095 11.70 PL
192 |Neem Azadirachta indica 105 092 07.60 PL
193 |Neem Azadirachta indica 096 076 06.50 PL
194 |Neem Azadirachta indica 150 115 09.20 PL
195 |Neem —[Azadirachta indica 055 042 07.10 PL
196 |Neem Azadirachta indica 070 060 06.80 PL
197 |Neem —Tazodirachta indica 160 145 09.40 PL
198 |Shisham — |palbergia 5i5509 095 066 04.90 PL Top Broken
199 |Neem " H Azadirachta indica 073 065 06.70 PL ’
200 |Neem 41 Azadirachta indica 085 072 02.30 PL Top Broken
201(A) |Neem Azodirachta indica 220 167 12.20 PL
201(B) |Neem Azadirachta indica - 143 8.50 PL
202 |Neem Azodirachta indica 182 192 13.10 . PL
203 |Amrood — [psidiurn guujava 054 020 3.50 PL
204 |Neem Azodirachtu indica 130 116 12.90 PL
205 |Neem Azodirachta indica 110 092 11.20 PL
206 |Neem Azodirochta indica 074 053 9.55 PL
207(A) |Amrood Psidiurn guajava 040 020 3.80 PL
207(8) |Amrood psidiurn guojava 045 021 2.35 oL
207(C) |Amrood ZSI;ZU”' guajavo - 020 4.00 PL
L_ZOB Shisham olbergio siss00 o, | 115 100 12.45 et
£ S e 2 F

ah A
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FOREST SURVEY OF INDIA

KAULAGARH ROAD, DEHRADUN ¢
Enumeration list of trees present in Private Land '
Sl. |Local Name of |Botanical Name Collar Girth| GBH  |TreeLength| PF/PL | Remarks
N [the Species (CMs) (CMs) (Mts.)
209 |[Neem Azadirachta indica 150 150 12.90 PL
210 |Neem Azadirachta indica 200 190 13.40 PL
211(A) |Amrood Psidium gugjava 096 035 3.75 pL
211(B) |Amrood Psidium guajava 5 028 3.10 PL
212(A) [Amrood Psidium guajava 070 041 6.60 PL
212(B) |Amrood Psidium guajava - 042 5.10 PL
213(A) |Amrood Psidium guajava 118 046 6.10 PL
213(B) |Amrood Psidium guajava - 040 5.95 PL
'213(C) |Amrood Psidium guajava - 035 4.80 PL
214(A) |Amrood Psidium guajava 102 043 6.60 PL
214(B) |Amrood Psidium guajava - 034 3.10 PL
214(C) [Amrood Psidium guajava - 030 5.00 PL
214(D) |Amrood Psidium guajava - 021 4.10 sIL.
215(A) [Amrood Psidium guajava 055 032 7.00 =
215(B) |Amrood Ppsidium guajava - 021 3.83 =
216(A) Amrood psidium guajava 080 028 131.:0 =
216(B) |Amrood psidium guajava - 019 6.40 -
217(A) Amrood Psidium guajava 105 042 5.20 -
217(8) |Amrood psidium guaj:ava 0;0 gzg 5:50 =
218(A) Amrood Ps::d{um guaj'ava ? — 5 =
218(B) |Amrood Ps:d:'um guaf_ava = =5 r =
219(A) |Amrood psidium QUG{GVU - = T =
219(8) |Amrood Psidium QUOI_GVG - = = =
219(C) |Amrood psidium QUGI_UVG = o = 5
220(A) |Amrood psidium QUGJ_OV" = = =5 =
220(8) |Amrood psidium guajava = = = =
221(A) |[Amrood | psidium gua/_ava = = 25 =
221(8) [Amrood peich 2 vame 310 309 17.90 PL
222 |Pipal Ficus rellg/os.a - = o - -
223 |Amrood Psidium QUO{GVG T 57 550 oL
224 |Amrood Psidium QUG{UVG 0 = 2.90 oL
225 |Amrood | psidium QUGJ'GV” 5 =3 =50 oL
226(A) [Amrood | psidium gua{ava — = 550 oL
226(8) [Amrood Psidium gua{ava — ==y =10 —PL
226(C) Amrood | Psidlium QUO{UVU o = 590 =
a7(a [amood P S . 030 530 PL
227(8) jamrood___— %W : 038 6.20 PL
227(C) [Amrood____— e = 028 2.20 PL
227(D) |Amrood Psi'dt'um gua{ — = = =
227(8) [Amrood " sidium guojZZ2 = = = =
228 |Kathal Artocarpur heterophyllus oo 5.70 .
_2—2;(;)— Kathal Artocarpur heterophyllus 142 ‘
550(8) | Artocarpur heterophyllus - 076 4.80 PL
2290 T':,a’t%"""‘ Citrus medica 055 035 4.10 PL
%‘39(%",\]%?5’/ Citrus medica » 033 3.70 PL
531 |Amrood Eidium guajava 074 053 3.40 PL
232 [Amrood Psidium guajava 068 039 4.15 PL
233(A) Amrood Psidium guajava e 102 039 5.66 PL j Pag
— T — A S )




FOREST2.|1\9( OF INDIA

;
& :
- KAULAGARH ROAD, DEHRADUN
Enumeration list of trees present in Private Land
Sl. |Local Nat'ne of |Botanical Name Collar Girth| GBH |Treelength| PF/PL | Remarks
N [the Species (CMms) (CMs) (Mts.)
233(8) |Amrood Psidium guajava - 037 5.10 "y
234 |Amrood Psidium guajava 096 030 5.22 PL
235(A) |Amrood Psidium guajava 080 046 6.85 PL
235(B) |Amrood Psidium guajava - 042 5.80 PL
236(A) [Neem Azadirachta indica 110 094 12.10 PL
236(B) |Neem Azadirachta indica - 042 9.20 PL
237 |Beri Zayphus mauritiana 50 045 9.40 PL
238 |Neem Azadirachta indica 98 93 10.40 PL
239 |Neem Azadirachta indica 128 77 9.10 PL
240 |Neem Azadirachta indica 122 102 11.20 :
241 |Neem Azadirachta indica 272 245 12.90 =
242 |Neem Azadirachta indica 140 136 11.10
j ] ] 148 116 10.40 PL
Sahjan Moringa oleifera
= — 12.70 PL
244 |Neem Azadirachta indica 127 95 10.20 =
245 |Neem Azadirachta indica 147 82 10.00 =
246 |Neem Azadirachta indica 149 87 . .90 -
247 |Pipal Ficus religiosa 112 85 . = ]
. RIS 148 118 11.50
248 |Neem Azadirachta indica = s =
249(A) |Sahjan Moringa oleifera 134 . == =
[249(B) |Sahjan Monr.rga ale/ferc? — 143 . =
0 |Neem Azadirachta indica =
+ dirachta indica 130 88 9.80 [——
_2_5_L Neem Azadirac tiana 165 198 13.30 PL P
252 |Beri Za}'pi'ius mat{nd :.aa T — = 5
_-2_5—3_—_ Neem Azadllrachta :'ndl'c — == = =
254 |Neem Azadirachta m. {ca = = = -3 -
255 |Beri Zayphus mau.nt:.ana = = e =
256 |Neem Azad{rachta {nZ{ca = = = = .
257 |Neem Azadirachtd l‘n /.ca — = T ___._.-—-—-PL T
258 |Neem Azadirachtd {nd{ca ____7_6______i§a-— 11.00 .
259 |Neem Azadirachta mf:h'ca ’T____QT_— === et
260 |Beri Zayphus matfntl'ana o = : _',__._12.70 - =
261 |Neem Azadirachtd l'nZt‘ca _____98,___ 1 .60 T
262 |Neem Azadirachtd :.n l.ca T’W = =
263 |Neem Azadirachtd indica ____Is—z______ e == =
/ . 2 3 .
"isT‘Neem Azadl'rachta :.ns:'iz ____1_25,___ = T <)
—_2—6-; Neem Azadl.rachta l'nd.ca = = == =
268 -&ET—'/— pupare "” I 152 118 16.10 PL
e | Azadirachtd indica =
267 |Neem , o 104 80 11.80
=g | Azadirachtd indica
268 [Neem i chta indi 108 80 10.30 PL
P | Azadirachtd indica
269 |Neem o chta indica 146 120 15.20 PL
270 |Nee® _— A i 210 180 12.30 PL
Azadirachta in ica
271 |Neem e achta indica 112 88 8.20 PL
—>75  |Neem Azadirachta in
—-2'73" ia nilotica 125 122 11.70 PL
273 |Kikar Babol Acacla : = -
Azadirachta indica 92 80 PL
————"‘274 el indi 98 68 12.60 PL
275 |Neem ‘Azadirachta indica 3
/ . . -
276 |Neem Azadirachta indic@ 132 85 11.50 PL i
/ . - 4
777 |Neem % ' Azadirachta indic@ ' 132 95 12.30 PL [
P L A/ g
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FOREST SURVEY OF INDIA
- KAULAGARH ROAD, DEHRADUN L)
Enumeration list of trees present in Private Land
sl. |Local Name of |Botanical Name Collar Girth| GBH  [Tree Length PF/PL | Remarks
N |the Species (CMs) (CMs) (Mts)
278 |[Neem Azadirachta indica 89 72 9.10 m
279 |[Neem Azadirachta indica 132 82 12.80 PL
280 |Neem Azadirachta indica 152 88 13.30 PL
281 |Neem Azadirachta indica 138 102 13.40 PL
282 |Neem Azadirachta indica 60 54 4.10 PL
283 |Neem Azadirachta indica 92 80 9.00 PL
284 |Neem Azadirachta indica 103 110 8.90 PL
285 |Neem Azadirachta indica 210 180 12.30 PL
286 |Neem Azadirachta indica 98 90 9.40 PL
287 |Neem Azadirachta indica 65 48 3.10 PL
288 |Neem Azadirachta indica 198 174 13.80 PL
289 |Neem Azadirachta indica 66 50 5.80 PL
290 |Neem Azadirachta indica 116 110 12.10 PL
291 |[Neem Azadirachta indica 210 150 13.10 PL
292 |Neem Azadirachta indica 154 122 11.50 PL
93 [Lassora Cordia dichotoma 90 80 10.10 PL
294 |Neem Azadirachta indica 74 67 5.70 'F:IL.
295 |Neem Azadirachta indica 92 84 11.30
] indi 116 99 11.80 PL
206 [Neem Azadirachta inaica
dirachta indica 60 52 8.90 PL |
297 |Neem Azadirachta indl
irachta indi 46 38 8.10 PL )
208 [Neem Azadirachta indica . "
| 290 | L —
irachta indica 129 98 13.50
2909 [Neem Azadirachta in 129 |
dirachta indica 66 55 8.50 PL
300 |Neem Azadirac = =
Azadirachta indica 192 150 | 11.5C
301 |Neem za . W s =
‘ dirachta indica 140 130 111
302 |Neem Azadl L = =
di chta indica 180 160 | 1130 1
303 ﬁe—ﬂn__________Aza ira = . =
i Ficus religiosa 90 : e
——"'""304 ﬂp_a_l_______,-— 140 10.90 PL
Syzygium cumini 160
305 oM™ s indi 240 180 13.10 PL
306 |Neem Azadirachtd indica = — =
Azadirachta indica 130 .
—‘3‘01‘&22""’ ¢ indi 210 180 14.40 PL
308 |Neem Azadirachtd l.n /.ca = = = =
309 |Neem Azadirachta@ indica = B =
di chta indica 136 1 ;
——'——310 __—_________Neem = A5 150 12.50 PL
dirachta indica 175 ;
| 311 Neem a — 70 | 120 11.40 PL
Azadirachtad indica 170 . :
| 312(A) |Neem ___—— 77 Girachta indica - 110 10.20 PL
312(B) |[Neem Azadirachta N2 ———T 15 = 5
BT Azadirachtd indica 1 ;
313 |Neel — — — 246 | 300 15.60 PL
232 | Azadirachtad indica 246 A
L EEET“/’ j 216 146 13.10 PL
TR Azadirachtd indica i
315 fHee? — j 150 14.80 PL
e el A | Azodirachtd indica 168 !
316(A) |Neem _ T s
=16(B) | Azadirachtd indica - . PL
316(B) |Neem '
317(A) |Neem Azadirachtd indica 180 153 12.40 PL
____.-—______.——-’-_ S . . ey
317(B) |Neem Azadirachta indica 95 10.20 PL
/—/ . . .
318 |Neem Azadirachta indica 130 120 12.10 PL
___———‘/ 5 A 2
319 |Neem Azadirachta indice 89 75 11.30 PL
——-_-_——-———‘ . . -
320(A) |Neem “Azadirachta indica 140 135 14.20 PL
———‘_ / . - .
320(B) |[Neem Azadirachta indica - 58 .90 m
frm— / . .
1 e 140 112 ParE®
321 |Neem g .1 Azadirachta indica ] 13.30 m v
ate % -



FOREST SURVEY OF INDIA

L
KAULAG
Emsjlmeration list of trees present in Private LandARH ROAD, DEHRADUN
. |Local Name of |Botani -
N the Species i Collar Girth GBH Tree Length| PF/PL Remarks
(CMs) (CMs) (Mts.)
322 |[Neem Azadirachta indica 120 102 13.70
323 [Neem Azadirachta indica 98 78 13' 20 ;t
324(A) [Neem Azadirachta indica 200 95 11:90 PL
324(B) [Neem Azadirachta indica e 89 13.65 PL
324(C) |Neem Azadirachta indica - 90 12.00 PL
325 |Neem Azadirachta indica 118 100 14.90 PL
326(A) [Neem Azadirachta indica 160 92 10.70 PL
326(8) Neem Azadirachta indica - 62 10.00 PL
327 |Neem Azadirachta indica 110 80 11.10 PL
328(A) |[Neem Azadirachta indica 160 65 8.90 PL
328(B) |[Neem Azadirachta indica - 66 10.30 PL
3280 |[Neem Azadirachta indica - 58 9.20 PL
329(A) [Neem Azadirachta indica 196 130 13.90 PL
329(B) |Neem Azadirachta indica - 120 12.10 PL
330(A) [Neem Azadirachta indica 245 122 14.10 PL
330(B) |Neem Azadirachta indica - 96 13.30 PL
330(C) [Neem Azadirachta indica - 110 12.20 PL
331 |Neem Azadirachta indica 105 93 13.10 PL
332 |Neem Azadirachta indica 124 115 10.80 PL
333 |Neem Azadirachta indica 142 106 12.10 PL
334 |Neem Azadirachta indicd 174 136 11.10 PL
335 |Neem Azadirachta indica 117 103 10.10 PL
336 [Chilbil Holoptelea integrifolia 190 120 10.50 PL
337 |Pipal Ficus religiosa 70 60 6.70 PL
338 |Chilbil Holoptelea integrifolia 104 90 10.10 PL
339(A) [Chilbil Holoptelea integrifolia 168 112 14.20 PL
339(B) |Chilbil Holoptelea integrifolia - 92 10.10 PL
340 |Chilbil Holoptelea integrifolia 165 132 13.10 PL
241 [Kikar Babol ___|Acacio nilotica 220 117 11.10 PL
342 |Neem Azadirachta indica 240 180 13.30 PL
343 |Neem ‘Azadirachta indica 118 46 11.20 PL
344 |Neem "Azadirachta indica 108 68 11.10 PL
345 |Neem ‘Azadirachta indica 152 138 12.50 PL
346 |Neem Azodirachta indica 135 126 9.10 PL
347 |Sahjan ~—{Moringa oleifera 110 108 11.90 - PL
348 |[Sahjan Moringa oleifera 192 113 11.70 PL
349 |[Neem Azadirachta indica 118 98 12.20 PL
350 |Neem M" indica 85 61 5.50 PL
351 |Chilbil HolopteMgrlfolia 135 123 12.35 PL
352 |Neem Azadirachta indica 120 097 11.30 PL
353 |Neem ~—[Azadirachta indica 090 075 07.45 PL
354(A) [Neem Azodirachta indica 080 070 09.00 PL
354(8) |[Neem azadirachta indica 074 058 04.10 PL
355 |Neem (Azodirachta indica 098 090 10.00 PL
356(A) [Neem (Azadirochta indica 139 091 13.10 PL
356(B) |Neem Azadirachto indica - 061 08.55 L
356(C) |Neem Azadirachta indica - 047 04.62 DL
357 |Neem & Azadirachta indica . 118 110 11.88 PL P
“ 02~ A,- ag-e-r
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b arie FOREST SURVEY OF INDIA
KAULAGARH ROAD, DEHRADUN
Enumeration list of trees present in Private Land
sl. Local Name of Botanical Name Collar Girth GBH |Tree Length PF/PL Remarks
N |the species (CMs) (cms) (Mts.)
358 |Neem Azadirachta indica 102 096 13.05 PL
359 |Neem Azadirachta indica 183 160 14.00 PL

360(A) Shahtoot Morus alba 205 128 11.35 PL

360(B) shahtoot Morus alba - 124 08.30 PL

361(A) Haldu Adina Cordifolia 150 100 11.44 PL

"361(B) Haldu Adina Cordifolia - 080 10.95 PL
362 |Neem Azadirachta indica 180 160 12.55 PL
363 |Neem Azadirachtd indica 152 130 11.46 PL

364(A) |Neem Azodirachtd indica ____1_59__‘ 118 —____1_1__1_§_‘_ PL P

’——

364(B) [Neem Azadirachta indica - 122 10.82 PL
365 |Neem Azadirachta indica 184 151 13.30 PL
366 |(Neem Azadirachtad indica 105 091 13.22 PL
367 Chilbil Holoptelea integrifolia 175 141 09.30 PL
368 |Lassora Cordia dichotomd 108 098 07.15 PL
369 [Neem Azadirachta indica 124 106 10.31 PL .
370 |Lassora Cordia dichotoma 090 062 07.16 PL
371 [Neem Azadirachta indica 098 078 9.00 PL
372 |Neem Azadirachtd indica 084 077 04.74 PL
373 |Neem Azadirachtad indica 100 072 08.10 PL
374 |Neem Azadirachta indica 100 0s0 11.05 PL
375 |Safed Siris Albizza procerd 138 133 12.14 PL
376 |Neem Azadirachtd indica 053 038 07.50 PL
377 |Neem Azadirachto indica 080 060 10.50 PL
378 |Safed Siris Albizza procerd 088 063 09.25 PL
379 |safed Siris Albizza procerd 075 062 07.32 PL
380 |Safed Siris Albizza procerd 055 047 07.14 PL
381 |Safed Siris Albizza procerd 038 - 0.62 PL Stump
382 |Safed Siris Albizza rocerd 110 090 12.80 PL
383 |Neem Azadirachtd indica 115 095 12.40 PL
384 |Neem Azadirachta indica 160 140 12.20 PL
385 |Neem Azadirachtd indica - 072 "08.15 PL

386(A) Chilbil Holoptelea integnfolia 168 110 07.62 PL

386(B) |Chilbil Holoptelea integrifolia - 076 07.56 PL
387 Chilbil Holoptelea integrifolia 088 083 09.32 PL

F_388 Shisham Dalbergia siss00 116 112 10.62 PL

389(A) |Shahtoot Morus alba 114 070 11.05 PL

389(8) [Shahtoot Morus a/ba - 075 10.85 L
390 |Neem Azadirachta indica 136 130 12.20 PL

391(A) |Neem Azadirachta indica 162 122 12.64

'—’_391(8) /N ~rachta indi - PL

eem Azodirachtd In ica - 054 07-60 3
392 |Neem azadirochta indica 205 132 1024
393 |Neem Azadirachta indica = 155 1055 i
394 |Beri Zayphus mauritiangd 065 052 : e
395 : g 07.40 PL

Beri Zayphus mauritiand 050 022 071
396 |Neem Azadirachta indic@ 088 080 - 10 PL
397 |Neem Azodirachta indica 064 oeh 6.85 PL
398 |Pipal Ficus religiosa 060 051 06.32 PL
399 |Shahtoot Morus —bo 105 06.35 L

098 10
> PL Page T

o Z%°

A—
=




223

o R FOREST SURVEY OF INDIA ————— ————————— -
KAULAGARH ROAD, DEHRADUN
Enumeration list of trees present in Private Land
sl. |Local Nal.'ne of |Botanical Name Collar Girth| GBH [Tree Length| PF/PL | Remarks
N |[the Species (CMs) (Cms) (Mts.)
400 |Shahtoot Morus alba 068 052 10.10 PL
201 [Neem Azadirachta indica 108 100 10.30 PL
402 |Neem Azadirachta indica 145 123 11.05 PL
403 |Neem Azadirachta indica 140 120 10.15 PL
404 |Neem Azadirachta indica 145 138 12.48 PL
405 |Neem Azadirachta indica 172 115 12.92 PL
406 |Neem Azadirachta indica - 122 11.45 PL
407 |Neem Azadirachta indica 175 169 12.08 PL
408 |Jamun Syzygium cumini 110 096 12.00 PL
409 |Neem Azadirachta indica 170 163 13.14 PL
410 |Neem Azadirachta indica 152 141 12.35 PL
411 |Neem Azadirachta indica 185 189 12.76 PL
412 |Pipal Ficus religiosa 58 046 05.32 PL
413(A) |Neem Azadirachta indica 178 161 11.25 PL
413(B) |[Neem Azadirachta indica - 092 04.72 PL
414 |Neem Azadirachta indica 227 212 14.10 PL
415 |Neem Azadirachta indica 110 106 09.65 PL
416 |Semal Bombax Malabaricum 210 185 15.80 PL
417 |Neem Azadirachta indica 135 131 11.40 PL
418 |Shisham Dalbergia sissoo 092 080 06.00 PL
419 |Neem Azadirachta indica 215 210 13.10 PL
420 |Safed Siris Albizza procera 0057 092 1.00 PL Stump
421 |Neem Azadirachta indica 0114 130 1.30 PL Stump
422 |Neem Azadirachta indica 0114 145 2.50 PL Stump
Note:1)The Collar Grith at 30 CMS and Girth at Breast Height(GBH) of trees were measured.
2) length of fallen trees/stumps measured using tape.
3) PF- Protected Forest, PL- Private Land

: 2

Fousfel

ge 2o

A/

Page 11



224

FOREST SURVEY OF INDIA
KAULAGARH ROAD, DEHRADUN
‘numeration list of trees present in Protected Forest
Sl. |Local Name of |Botanical Name Collar GBH Stump | Protected | Remarks
N |the Species Girth (CMs) | Length Forest
(CMs) {Cms.)
1 |[Neem Azadirachta indica 0114 048 010 PF Stumps
2 . [Neem Azadirachta indica 0114 072 023 PF Stumps
3 |Neem Azadirachta indica 0114 050 006 PF Stumps
4 |Neem Azadirachta indica 0114 060 013 PF Stumps
5 |Neem Azadirachta indica 0114 036 015 PF Stumps
6 [Neem Azadirachta indica 0114 065 020 PF Stumps
7 |Papdi Pongamia pinnata 0949 043 012 PF Stumps
8 {Subabul Acacia nilotica 0701 062 022 PF Stumps
9 |Neem Azadirachta indica 0114 095 015 PF Stumps
10 |Amaltas Cassia fistula 0226 045 010 PF Stumps
11 |Neem Azadirachta indica 0114 094 030 PF Stumps
12 |Safed Siris Albizza procera 0057 110 100 PF Stumps
13 |Imli Tamarindus indica 1160 060 085 PF Stumps
14 |Papdi Pongamia pinnata 0949 045 048 PF Stumps
15 |[Neem Azadirachta indica 0114 065 068 PF Stumps
16 |Papdi Pengamia pinnata 0949 067 030 PF Stumps
17 |Arjun Terminalia arjuna 1167 040 054 PF Stumps
18 |Cassia Siamea Cassia Siamea 0229 060 110 PF Stumps
19 |Papdi Pongamia pinnata 0949 050 040 PF Stumps
20 |[Neem Azadirachta indica 0114 105 040 PF Stumps
21 |Neem Azadirachta indica 0114 095 092 PF Stumps
22 |Beri Zizyphus mauritiana 1287 085 015 PF Stumps
23 |Kikar Acacia Nilotica 0005 105 045 PF Stumps
24 |[Neem Azodirachta indica 0114 076 010 PF Stumps
25 |Papdi Pongamia pinnata 0949 085 045 PF Stumps
26 |Chilbil Holoptelea integrifolia 05594 075 070 PF Stumps
27 |Neem Azadirachta indica 0114 070 040 PF Stumps
28 |Beri Zizyphus mauritiana 1287 075 020 PF Stumps
29 |[Shahtoot Morus alba 0822 096 035 PF Stumps
30 |Neem Azadirachta indica 0114 107 027 PF Stumps
31 |[Neem Azadirachta indica 0114 150 092 PF Stumps
32 |Neem Azadirachta indica 0114 088 022 PF Stumps
Note:1)The Collar Grith of stumps measured.
2) length of stumps measured using tape. The poles of felled trees have been shifted’to the
depot
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M Gmail DFO MATHURA <mathuraforest@gmail.com>

O.A. No. 1191 of 2024, titled as Narendra Kumar Goswami vs State of U.P. & Ors
before Hon’ble NGT, New Delhi —reg.

3 messages

Joint Director FGD <jdnfdmc@fsi.nic.in> Tue, Dec 3, 2024 at 11:59 AM
To: dmmat <dmmat@nic.in>
Cc: mathuraforest@gmail.com, DG FSI <dgfsi@fsi.nic.in>

Sir,
Please find herewith the enclosed factual status report and field report with reference to O.A.

No. 1191 of 2024, titled as Narendra Kumar Goswami vs State of U.P. & Ors before Hon’ble NGT,
New Delhi for information and necessary action at your end.

Thanks & Regards
Hgad fAew® (Th.Si.8)
Joint Director (FGD)

YRART G Fa&ur

Forest Survey of India

TafaRvr a9 3R Sraarg uRad= Hared

Ministry of Environment, Forest & Climate Change
(HRd RPR)
(Government of India)

Kaulag.arh Road

GBI 248195

Dehradun 248195

s

2 attachments

-@ Factual status report.pdf
6218K

-E Annexure-l..pdf
16546K




226 Annexure No.13
Inspection of the spotby the committee Members on 08.11.2024







